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C7 PREFACEY -~ 

—-n=l.. The Brochure .gives -brief -information about the work done by - 
the following Committees of the Haryana' Vidhan Sabha. during the 
year 1978-79, 

"व Public Accounts Committee 

" 2. Committee on Public Undertakings. 
- . - NIRRT - . 

Committee on Estimates. ~ 

+ i L i - . 1. [
 0
 

4. Comm"bittee on the Welfare of Scheduled Castes and Scheduled 
Tribes s Nt G R 

[ 
] 

Committee on Government Assurances 

\‘:_6?" Committee on Subordinate Leglslatlo*n ' : 

B #7‘ Committee on Privileges ] . 

T Business Advisory Committee. L कि 

"गे Hotise Committee. ) - . - ) 
S जि ) 
" 77107 Library Committee. 
न ला ™ 

The CoOmmittees on Petitions and Rules Committée were 8150 
constituted but these Committees did not hold any meeting during the 

: period under Review. However, mention of membership of these 
) Committees only have. been made - ) 

Sdf- 
द (RAJ KRISHAN) 

Chandigarh Secretary 

| The April, 1980, 
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B s ता बिग 2. M R T A R हे एप <! 

- - करनी कि T .—w-_- - ;_ ) - [ या - _‘3 

Public Aciounts Committea - o 
जा ना था — el e o गाए गण 

...l . The Committee consisted of Nine Members of the Haryand: 
Vidhan Sabha, who were elected by the Sabha on the 4th March, 1978, 
according. to..the principle of :proportional representation by means of 
single transferrable vote.' Chaudhri® Kanwal Singh was appointed by 
the. Speaker to be the Chairman of the Committee. A 

i ) ही ‘ ,'I i ' . ’ न . 1 i 

- ‘The names of memnibers of the Committee are given below and column 
3 -shows the number of meetings attended by each of them out of the 
total Tiurmber of meetings.seventy held during the period under review :— 

U “ < 

P S है ५. ‘._____fi__________fl____ KPP 

Sr. Name of Members . 5 =« Number of 
No. e ' f e s meetings attended 

;r i -—_———_—_‘_——'——_‘-——hfi_fl-_—_-—__.——-—__:ku . न - t’, या, नौ - 

1. Chaudhri Kanwal Singh oL . -. . (8 - 
अ . ० " 3 सा दा जे ST AN . थे + e 4 - 

2. Rap Dalip Singh; “%.". . .° 66 

3. (एप्रतागां लिपात्मिण आंपराइा oo 64 

4. Shri: Jagdish Kuinar * ' 64 
. Blaw T s उ+ Y T 

5. Shri,).J_ailNarai_n Verma: . - & 32. 

6. " Shri‘Lehri Singh टावर ‘<, 61 
..“- 3 - न T o - " गा ] 

7.- Chaudhri Peer Chand_ .~ = =i 67 

8. Master Shiv Parshad Lo 65 
£# + 1 _' S | 

9. Sardar Sukh Dev Singh थे 67 
T . " . 

- L J‘ नि व ' J_' 1 e .E 

¢ - Accounts Examined 

The Committed examined : the supplementary report of the Com- 
ptroller and Auditor General of India for the year 1973-74 reclating to 
the Revenue Department. . ~ .~ e . ot 

- I § I 

2. The Committee alsoexariined the Appropriation Accounts/ 
Finance Accounts of the.-Haryana Government for the year 1974-75 
and the Report of thé-Comptroller and Auditor General of India for 
the )’Cal' 1974-75; उन ' l'l ts '1-“ ' - ‘*"l 

- - ये द “पड दे 1 

Meetings प्रहाठ and Business transacted 

3. The dates of meetings, thenumber एव members present and



2 

the business transacted at each meeting घाट given below रन 

Sr. Dateof Meeting Number of | Business. transacted 
No. MemberspréSents — -- लय 2 - - = 

I.. 8thiMay, 1978: 9 7 'Thd-Skénibry Iaryang: Vidhin Sabkid and. 
. P - 1 they Accountant!GenarallHarvana éxplajned® 

the- scope‘and: functions “of‘the!Committeal: 
to. the Members.. i 

2. 16th May, 1978 ~- 8 - Thb-"Conmmittee™fihmed!- the “qudstintiaite " 
in respect of the paragraphs and grants 
etc.~appearing, व, the, Asppropriation 

- - AccolntS’ and” Findinde™ Acfounts .for. thep 
. year' 197475~ rélating  to- प्रा following 
- . _ o Dépdrtments—. _ ..J .- . . . 

_1. Excise_and Taxatjon ; 

. 2. Cooperatfomsi- "न - ~ = S 

. - 3_P.W.D.(Bublic. Health)-;-and— 

4. PW.D. (Buildings & Roads). R 
i «न , ना न. ० 

3. 30th May, 1978 9 1. The Committee took a decision that 
. ' Hindi version of, all, the papers, - 
-- relating _ (0 the Public-Accomnts Cém-" 

mittee be supplied to the Members of _ 
the Comniitted and; recommendedithat, < 
if necessary, more staft be provided to 
the translation branch.for this purpose. * 

2, The Committes framed the question- _ 
e naire in respect"Ofither paragraphs and.” 
T grants etc. appearing in the Appro- 
. priation Accounts and Finance Accounts 3 
- of the Haryanix ~Govt., for the year’ 

1974-75 and the Report of the Comptrol- _ 
= ler and Auditorr General of India.for- - 

the year 1974-75 relating to the follow- 
: ing Department_s—-_ हु 22 - 

1. Industrics 3, 
P ट.. Y 

2. Urban Development ; 

3. Welfare_ofScheduled Castes & Back- 
_ ward..Classes 5 

4, Irrigation jand | - - 

] - .. S.V-.__T-_ravns‘po,rtg-*_ - . 

4. 315 May, 1978 9 The Committéd~ framéd tHe qéstidnnairs 
in respect of the paragraphs and grants 
c_tc.Acc_ , appearicg, हर they Appropriation 

ceounts/Fifance , Aceounts of the Haryana, 
. - - -Govermmént लिए the "yéar 1974:75. and the 

: ' न - - Reportt:of tHe /Cmptrollér and - Auditor 
General of India for the yeari1974-75 re: 
Iating to the following Departments — 

-ty Social Welfars+ ; - 

- अन्न Io.. . देन, Hospitdlityry ~ .. - ८ - % 

e
 

{r 
LY



e 
ही 

अणणणनाााियीशटएअलशएएल्एसएल्एएअआआकीटणपीइणायणएइस्एस्एएस्एएआध् अब 

5 
- —— 

Sr. 
No. 

Date'of micating. « Number of Business transacted "+ o . . 
Members . : L “w 
present 

5 

6, 

9 N 

10, 

12th आड़, 1978 

“13th Jine, 1978 

22nd June, 1978 _ 

29th Jung, 1978 . 

30th June, 19787 

9 . 

9 

s 

8 

- 7 

3! Civil Aviationyand « .. ¢ -t 

4. Agricluture, 

Oral Examination of the representatives of 
- the Revenue Deptt, in respect of paras 

1.1, 1.2, 3, 3.1, 3.2, 3.3, 4, 4.1 & 4.2 appear- 
ing in the Sudpp lementary  Report of पाठ 
Comptroller and  Auditor General of India 
for the year 1973-74. 

Oral examination of the Revenue Depart- 
" ment in respect of para 4.3, 4,5,14.6, 4.7, 

722, 5.1, 7. gec, 7.2.4.,7.26,11, 111 & 11.4.1 
appearing उप the Supplementary Report of 
the Comptroller and Auditor General of 
India for the year 1973-74. 

2, The Committee took the decision that 
all the departments be requested -that in . 
“future 25 copies of the replies’ be sent in * 
Hindi also to the Haryana Vidhan Sabha 
Sectt. for the use of Members of the 
Committee, 

Scrutiny of replies received from the 
Governmént आप regard to the.implementas; 
tion of observations/recommendations 
contained in the following paragraphs of 

+  the various Reports of the Public Accounts 
Commitice :— 

- No. of paragraphs Report- - 

99 7th हद the composite 
Pupjab  Vidhan 

45 & 53 1Ith ] Babha, 

9 1st of the Haryana 
- . Vidhan Sabha. 
"10 & 16 3rd 

Oral examination of Revenue Department 
in rtespect of paras  7.2.2., 7.2.4, 7.2.5, 
7.2.6, 8, 8.1.1, 812, 9.1, 9.2, 10,2, 103, . 
1041, & 1042, of the Supplimetitary? 1 

- Réport of the Comptroller & Auditor Gen. 
v हाथ] of India for the year 1973-7., 

Otal examtination of the representatives एवं 
- - Revenue Department in respert of parasg 

7.1, 72, 7.2.1, 7.2.3, 7.3.1 of the Supple- 
mentary Report of the Comptroller ard 
IgA_7u3d|t704.r General of India for the year 

Oral examination of the representatives 
of Revenue 1_Dep:irtmcnt im respect of paras 
7.3.2 and’8.1 of the Suppleientary. Report: 7 
ofithe Comptroller and Auditor General 
ofsIndia दि the year 1973-74.



TSt Date of  Buto,. i Nur of  buo.. s iNumberof jo o पद Business transacted ,त s transacted.q या 
No. Meeting Member present o1sés I ' B 

LT Eth उप्र, 1978 3 ८ -t e उन 1z Oral examination of the Teprosentatives 
' * ना रण the Food and Supplies Department 
ol ेखप व i respect of paragraphs 3.22, 8.1 & 
sl 2 92  ए the Report of फिट Comptroller 

1 110 सर्व Auditor General of) Todia, for the T कर B TR, TS e AT IR S N M ! 
P, १ एप _. J हा. 4 e b year 1974-75. 

नया जग, दि. उन दि B EEFE "B s लिन B 
o1 की o गत का पर थे जप 54 12 Oral examination of the representatives 
LI 2R .. t.emr, o Of the Forest Department in rfespect 

पे Of paragtaphs 1.3{c), 3.22, 9.1 and 9.2 
: of the Report of the Comptrcller and 

. Auditor General of India for the year 
0 197475, - ० « ST U G 
[ 

है जन -ए LLE «या Oral examination of the representatives 
' i of the Jails Department in respect of 
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3 न एज. + डी इन U दाग 

YR A कद, ० A S जरा जय जद 1 
. हु 

Tu g i o . N ! 

पु bt L ath - जी जा 4 4- L i 

वन चर पिन दंग उजी e of the Comptroller and  Auditor General 

A R L दा रखे wIT 2 

12: 7thJuly, 1978* के ५ -9-} - Oral examination of the Representatives 
I R S, "एव the Education Department in respect of 
न 4-5 न व फ्रबव् 13(0),1.13, 1.4. 3.12, 3.2 and 9.1 
पक वए नये न कक हि जन = से ए [रण the _ Report of the Comptroller and 

सन 7LV Auditor General of India for the year 
1974-75, . _ 

1 :ा है, जय पा s S पिफर 8 _ Sl Tl 2t थी 
134 I3h July; 1978 ., 2 .: 9 :oz.Oral  examination of the representatives 

P R S P R उन the: Fisheries Department in respect of 
.o नजर दब उप किन wparas 3,22, 6.9, 9.1 and 9.2 of the Report 

सन जौ तय इनप्याए पर. जज L. o of the Comptroller and  Auditor General 
जाय e नाता India for the year 1974-75. 

14. 14th Tuly, 198 एन £:0-X9 T 42Ol examiaation of the representatives 
न or0f Printing & Stationery Department 

शु 4 हा 4 AT i . ~ 
e किक मिल ि f h ®and  Education Department in respect 
5t nlb, मिथक i 2o ; ,of paras 1.3(c) and 7.19 of the Report 

टन हर न "छा the Comptroller and Aunditor General 
T बता "0 [दा रण India for the year 1974-75. 

LN बला ¢ ~. - 2. Oral examination of the representatives 
5. एक न Ui of the  Election Department in respect 

of paras 3,11 and 9.2 of the Report 

in S T S 1. १: 7 जाए @i the Comptroller and . Auditor General, 
पु T e g OIS LT T of India for the  year (1974475 P v 

सका कर €TI0 M X ik o ALY 
15-20 July,.1978;, o < +.0' 95 .1 Oral examination of the rflgerefientatives of 
o3 ko उप वि v 3 बाते पता कप the PW.D. (Public Health Branch) in 

cem-ETGL कट पेय se. dbml o Tespeot of— 

का ¢ डियिय et «पक पि दर उस (D) Pamagraphs ¢ 3.22, 5.1743.2,: 5.3, 34,2 
e & TS कुल Tz जाएँ -, धर 5.5, 90 and 9.2 of the Report of the 
S जि है यू ली कर 1.2 न डा व Comptroller and Auditor General of 
by ये पन्ना पनइुतं 1.1 पा जाग मा हार. दाग India for the year 1974-75; and 

यदि आन 10f 2... छि बन्यजानलतों oA 
k .उ-- (i) Grant No. 10 of the Appropriation 

Accounts of the Harvana Government 
sl L w i आर नर जज... e 0 for the year 197475101 प्यार 0 DI 

नल बीए दा... .य LT & धर) *.. ८ . I ) 

16,3021t July, 1978 r. 2 = * तो 1.5 94 ¢ £Oral examination of the representatives 
Herud woatSt A Foe 1. वसा <o, 0f> Animal Husbandry Department in 
i T AT उप हे o3 10! -.unlrgspect of—



a 

v 8 

Sr.  Dateof ™ ¥ 7 'Ngmberof रन हे. Busineéstransactéd % 
No.  Meeting Members present "“, ook b 

- a o oV . ( Paragraphs : 1.3(), 1.14,3.22, 5.1, and 
LR दिए L8 778 gy गए Dangee v 2.1 of the Report of the Comptroller 
i I TR 5o S मे 9 and Auditor General of India for 
की बज TS the year 1974.75 ; . 

C Ty जन कक . 

.. L. 0 Grants No. 18 & 25 of the Appro- 
ना S गए एए el priation  Accounts of the Haryara 
सन 000 L Government  for the year 1974-75; 

दि e हू. i T T and 

नि 1 पा. ला, अर आर दो a0 " 

5 गा ” 2 गए थे था. 7... हो) Statement No, 5 ए the Finance 
पद दा व व sl w0 D T Accounts of the Haryana Governmedt 
धवन R I यों for the year 1974-75. 

£ - I...:_ J‘ द * नाव ही . . 

17, -£27th July, 1978 ‘ " 8} 1, Oral examination of the representatives 
of _ Fisheties Department in respect of 

ez -* :-1_"-" - एप ययी ने para 0.1 of the . Report' of the Com- 
Aoyt « 5... ,. उ. piroller and  Auditor  General of India 
fz;: -1'4::_*1'. - RO ) for the year 1974-75. 

प्याज et Y T s s रस हट. Oral examination of the representatives 
जद A 1 Dol * of the Animal Husbandry Department 

. रद... न. ,न्# Inrespcct of paras 1.3(c), 3.22 and 5.1 
रा 1 एंव का, थे AT of the Report of the Comptroller and 

Auditor General of India for the year 
oY oa L) 197475 and the Grant No. 18 of the 
7 e Ap%:ropriation Accounts for the year 

हु sl 1977, 

PP S दा AT 3. Oral examination of the representatives 

निधन 6 1 * का गए" of  the Administration  of Justice De- 
पद्उये नाग टिफट दे 0 e 2 T o partment in respect of para 9.1 of the 

Report of the Comptroller and Auditor 
ST 1 

रद. 30 General of India for the year 1974-75. 

18--28th July, 1978 ~ == ~ ° =8, 4V(i) Oral examinatiofi of the fepreserta” R 
1. दे. L. = - < tives of the Housing ‘Department in 

नह T, o~ T o 5 v पा ५... respect of paras 114 and 9.2 of the 
wiv o A b . 2 i दे. हर... Reportof the Comptroller and Auditor 
दे. न om0 पथ थार, =D दर... General of India for the year 1974-75 
लय करके गए ६ g उठ 35w and Statement No, 5 of the Finance 

v 4 पे पा का देख - 5 Accounts of the Harvana Government 
. for the year 1974-75. . . 

न पाएगी कि दाग A T हो “जाप | हुए दा अर 0% 

न टिक o के पड पे उप दघर ऐप Oral  examination of the representa- 

८. et LRI 3 r 1 tives of the Tourism Department in 
न e 7. "टन कण»... respect of paras 3.21, 3.22, 9.1 and 9.2 

a7 L e ag जा L 2s % ot w.s  ofthe Report of the Comptroller and 
T पि 3 -t sxt  Auditor General of India for the year . का ठप या 197475, 

19, 3rd August; 1978 -« दवा है 0 Oral cxamination of tho representa- 
© tives of the Home Department in 

P दा उप ग दर RF  mespect of paras 1.3(c), 3.22, 9.1 and 
_ . . 92 of the Report of the Comptroller 

o WAL TLAUF and Auditor General of India for the 
o year 1974-75 and Grant No, 3, of the 

पक डा B! Appropriation. “Accounts ** एप. पट 
I कि I e s kB 1 Haryana Government for the year 

1974-75. 

-~ कक दि 

s T B LML SR LS o i . : 
A Al U 3 (iDfOral examination of the representa- 
ब बन , SRS & T लाए tives ए the Home Guards Department



81, Date of meeting- 
No. s, L S s 

Number of 
Members 
present 

- - -Business transacted b T 

o
 

जॉ
ं 

20. 4th August, 1978 
L3 - 

21. ~9th August, 1978 

W 

23, 22nd August, 1978 

- 

-l
 

e s 1 

24, ‘TthSeptember, 1978 
+ L ¥ 

8 

5" 

" " No. of paragraphs 

8 

in respect of paras 3.22, 9.1 and 9.2 
of the Report of the Comptroller and 
Auditor General of India for the 
year 1974-15. 

Oral examipation of the representa- 
tives of the Finance Department in 
respect of paras 1.3(c), 1.14, 3.22, 7.10, 
7.11,7.17, 9.1 and 9.2 of the Report 
of the Comptroller and Auditor 
General of India for the vyear 1974-75 
and Grant Nos, 2, 6 & 25 of the 
Appropriation Accountsefthe Haryana 
Government for the' .year 1974-75. - 

1. Scrutiny of replies in regard to the im- 
plementation  of observations/recom- 
mendations contained in the following 
paragraphs of the varions’ Reporis of 

,” the Public Accounts Committec of the 
Composite Punjab Vidhan Sabha 1— 

No, of Paragraphs Reports 

99 7th 
45 & 53 I1th 
15& 16 13th 
15&17 14th 

‘2, The Commitiee decided to undertake 
a study tour of the Southern States 
in the Sccond and third weeks of the 
December, 1978. 

The Committee passed the ‘condolence 
resolution  on the sudden death of Sathi 
Ayodhya Prashad a Member of the Haryana 
Vidhan Sabha on 20th Aefuu st, 1978. 
The Committee then adjourned as a mark 
of respect to the depatted soul without 
transacting any business, 

Scrutiny  of replies received from the 
Government in regard to the implementa- 
tion of ohservations/recommendations 
confained in the following paragraphs of 
the 5th and 6th Reports of the Public 
Accounts Committee of the Haryana 
Yidhan Sabha ;— 

- 
* Reports- ~ - 

6th 

5th 

6,8,9,10 & 16 
6, 15, 37, 44 & 45 
(i) Consideration of  communications 

received  from various Departments. 

(ii)"Oral c¢xamination of the representa- 
tives of the Revenue Department in 
respect of paras 1,3(¢), 3.19, 3,22, 5,1, 

न 

i 



\'
” 

Ly 

V4 

_"_25"._‘Bt-hrS-ept‘_cm~bncr,"l_9-78 Tl s A 
जि न ना न न - 

- 1 जे 

के 7-- . कि _ . * _« N 

[ - - - - 

. i - T T - o 

FAL SRS . - 
= व 

. L. I - 

A - 
पं L - ho- = 

PRI LI R , ' ये जय . _. ला 

4; ' - 

26. 13th September; 1978 _,' - 98 

L 

3. ' के 
- 
s T 

27, 20thSeptember, 1978 9 

- . 
- i . = 

. 
" ह ला द;्.- न ४ है , - -+ 
28, ; 215 September, 1978 | 35 
i 

]
 T 

(W
] 

57 

“Sr.  Date of_',:,.'*:'“h'"-b' .rNu-_mbe..-r_of-_—‘._;j— ‘o *'_; ‘Bslu_'ncs'_s'lra___nsa”'_’c'ted___#;:flh_ AP 
No.  meeting embers present  -; .. v - T Py 

- - - = T पास &9.27of the Report of e 
आग कवर R R न 7० न Comptroller and Auditor Gerneral of 

v - .« India लि the year 1974-75 and State- 
PO CeT T , - ment No. 5 of Finance Accounts of 
- , . . the Haryana Government for the 

year 1974-75. 

. Otal cxamination of the ‘representh- 
tives of the Industrial Training De- 
partment in respect of paras 3.22, 5.1 & 
9,2 of the Report of the Comptroller 
and Auditor General of India for the 
year 1974-15. 

Oral examination of the representa- 
tives of the Local Government De- 
partment in respect of paras 1,13, 1,14, 
8.2 and 9.2 of the Report of the Com- 
ptroller and  Auditor General of 
India for the year 1974-75 and State- 
ment No, 5 of the Firance Accounts 
of the Haryana Government for the 
yéar 1974-75. ’ 

Oral examination of the representatives of 
the Developmznt & Panchavats Depart- 
.ment in respect of paras 1.13, 1.14, 3.22, 
8.2, 9:1 and 9.2 of the Report of the' Com- 
ptroller and Auditor General of India for 
the year 1974-75 and Grant No. 21 of the 
Appropriation Accounts of the Haryana 
Government for the year 1974-75. 

Oral examination of the representatives of 
v .~ the Bacise & Taxation Department. in res- 

pect of paras 1.3(c), 6.2, 
of the 

6.3,6.4,65and 6.6 
Report of the Comptroller and 

Auditor General of India for the year 
1974-75. 

= 3. Consideration 

3 | पिन .. 

29, . 26th September, 1978 7 

= 

Oral 
«9f Medical and  HealthcDepartment in 

1. Oral examination of the representa- 
tives of the Excise and Taxation De- 
partment in vespect of paras 6.6, 6.7, 
6.8, 6.9, 610, 6.11, 6.12, 6,13, 6,20, 
6.21,9.1 and 9.2 of the Report of the 
Comptroller and  Auditor General 
of India for the year 1974-75 and 
Grant No. 5 of the Appropriation 
Accounts of the Haryana Govern- 
ment for the year 1974-75. 

. Oral examination of the representa- 
tives of the Lotteries Department in 
Tespect of paras 3.22, 9.1 and 9.2 of the 
Report of the Comptroller and Auditor 
General of India for the year 1974-75. 

of & commuinication 
received from the Himachal Pradesh 
Vidhan Sabha. 

examination of the representatives
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St. Date'of mesting : -~ Number of 
No. Members 

present 

" Busioess gransacted = < a2 

N i तु = दर 
kel ) " a4 

- Ll 

/ 

- i 

30. 27th September, 1978 8 

31. -29th Septembeér, 1978 5 

32. -5th October, 1978 7 

3 + ] 

33. 6th October, 1978 7 

- 

o
 

respect of paras 1.3 दी, 1.13,1.14, 3.16, 
3.17, 3.18, उ.22, 5.1, 5.6, 9.1 and 3.2 of the 
Report of the Comptroller and  Auditor 
General of India for the year 1974-75. 

1. Qral examination of the representa- 
. tives of the Technical Education De- 
partment in respect of paras 1.14, 3.22, 
8.3, 9.1 and 9.2 of the Report of the 
Comptroller and Auditor General of 
India for the year 1974.75 and 
Statement No. 5 of the  Finance 
Accounts of the Haryana Government 
for the jear 1974-75, 

2. Conrsideration  of communications 
received from different Departments 
on various subjects, 

Committee held discussion with the 
Pablic  Accounts Committee of हट 
Himachal Pradesh Vidhan Sabha on 
matters of common intersst. - -~ - 

The 

Qral examination of the representatives 
-of the Public Works Department (B&R 
Branch) in respect of paras 1.3(c), 3.22, 
4.3, 4.4, 45,46, 5.2and 5.3 of the Report 
of the Comptroller and Auditor General 

of India for the year 1974-75, 

1. Resumption of oral examiration of 
ths representatives of the Public 
Works Department (B&R  Branch) 
in respect of paras 3.22, 54, 5.5, 5.7, 
9.1, &9.2 of the Report of the Com- 
ptroller and  Audtor General of.India 
for the year 1974-75 and Grant No. 8 
of the Appropriation Accounts of the 
Haryana Government for the year 
1974-75. 

2. Oral examination of the representa- 
tives of the Hospitality Departiment 
in respect of paras 9.1 & 9.2 of the 
Report of the Comptroller and Auditor 
General of Inaia for the year 1974-75. 

" 3. Oral examination of the representatives 
y of the Crvil Aviaticn Department in 

respect of parag 9.1 and 9.2 of the 
Report of the Comptroller and Auditor 
General of India for the year 1974-75. 

Oral cxamination of the reprcsentatives 
of the Industries Department in respect 
of paras 1.3(c), 1.14, 3.13, 3.14, 3,15 & 3.22 
of the Report of the Compiroller_ and 
Audjtor Generdl ‘of Indja for the कल्प 
197475, — "~ 
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Sr.  Dateof ‘Number of 
No. Meeting members present” 

Business transacted-c 
L - e s 

135." 13 October, 1978 न 7 
-~r ke

 

=, - «८ - 
t . T 

' A . 

~F "न . 

T 

36. 19th October, 1978 8 

. ० 

37. 20th October, 1978 8 

प् - L - 

- 
k) 

38. 2601 October, 1978 8 

व हू ता न 

g3. Oral cxamination of the 

2. Oral examination of the representas 
tives of the Industries Depattment in 
respect of paras 5.6(b) 9.1, 9.2 anc. 4.3 
of the report of the Comptroller ana 
Anditor  General of India_for the 
year 1974-75.- i. . - * . 

2. Oral examination of the representa- 
tives of the Welfare of Scheduled 
Castes and Backward Classes Depart- 
ment in respect of paras 3.20, 7.12 and 
9.2 of the Report of the Comptroller 
and Auditor General of India for the 
year 1974-75. and Statement No. 5 of 

fthe Fimance' Accouats of the Haryana 
Govt, for the year 1974.75. 

e representa- 
tives of the Social Welfare Dcpart- 
mant in respect of paras 1.14, 9.1 and 
9.2 of the Report of the Comptroller 

[and Auditor General of Inaia for the 
vear 1974-75. 

4. The Committee decided to undertake 
a study tour of the Maharashtra, 
Goa-Daman & Diu, Karnataka, Kerala 
and Tamil Nadu States. 

1. Oral examination of the Chicf 
Secretary to Government, Haryana in 
respect of para 3,22(ii) of the, Revenue 
Department appearing-in the Report 
of the Comptroller avd Auditor 
Gereral एवं India for the year 1974-75. 

2, Oral examination of the representa- 
tives of the Agriculture Department 
in respeet of paras 1.3(c), 1.14 & 3.1 
of the Report of the Comptroller and 
Auditor  General of India for the 
year 1974-75. 

1. Oral examination of the representa- 
tives of the Colonization Department 
in respect of paras 7.20 & 9.2 of the 
Report of the, Comptroller and Auditor 
General of India for the year'1974-75 
and Grant No, 11 of the Appropria- 
tion Accounts of the Haryana Govern- 
ment for the year 1974-75, 

" | . ..__'.-‘ 1 LB 

2. Consideration of communications 
received  from different departments 
on various subjects. : 

1. Comsideration of communication 
received from the Nagaland - Legids 
lative Assembly. 

2. Oral examination of the representa. 
tives of the Irrigation Department in
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. - Number of . - Business transapteds o2 Sr. Dateof . ... . - 
No. meeting Members present:. . . , नह न 

oL i < respect of paras 1.3(c) 3.22.. & 4.2 of 
] * , दि the Report ए thé Comptroller “and 
PR . . Auditor General of India for the 
पु... ._ , - s year 1974-75. 

= 
बैठ, 2mh o'c[tobe’r,'1978“ | 

P T, r . . ' 

1 P 1 

- [N X 

e = s 
i PR o+ - - 

A0, “2nd November, 1978 ~ 2 

Al. 3rd November, 1978 % 

) 41 

‘42,. 9th November, 1978, -~ .9, 
- . r - 1 - 

[ 

Oral examination of the representatives 
of the Trrigation Department in respect of 
paras 5.2, 5.3, 5.4 5.5 5.7, 7.16,9.1 and 9.2 
of the Report of the Comptroller and 
Auditor Generz! of India for the "year 
1974-15 and Grant No. 15 of the Appro- 
priation Accounts of the Haryana Goveru= 
ment for the year 1974-75, 

Resumption of oral examination of the 
representatives of the Agriculture Deptt. 
in respect of paras 1.3(c) & 3.1 of the 
Report of the Compiroller and Auditor 
General of India for the year 1974-75. 

Resumption of oral examination of the 
representatives of the Agriculture -Deptt, 
in respect of para 3.1 of the report of the 
Comptroller and Auditor General of India 
for the year 1974-75, 

Resumption of oral examination of the 
representatives  of the Agriculture De- 
pariment in respect of paras 3.3 and 3.4 of 

: the Report of the Comptroller and Auditor 

43. 10th November; कि, 9° 

- 1. _ . - 

- ’ _. जाके oa - 

1, 2 Lo gt - 
दर. .t Lo 3 - " 

'L4_4'.‘:~15t_h-N0v_ember,-l978 -7 

'-- T r o F ' -~ - '- - - . at 

45. 16th November, 1978 7 

46.. P3rd November, 1978 _ & 

General of Indiz for'the year 197475, ' © 

1. Resumption of oral examination of 
the representatives of the Agriculture 
Department in respect of paras 3.4.3, 
3.4.6, 3.5, 3.6, 3.7, 3.8, 39 & 3.20 of 
the Report of the Compiroller and 
Auditor General of India for the year 
1974-75, 

2. The Committez approved its tour 
programme to certain States of India. 

3. Consideration of the communications 
received  from different  departments 
on various subjects. 

The Committes held discussion with the 
Public Accounts Committee of Nagaland 
Legislative  Assembly on matters of com- 
maon interest, 

Or2]l examination of the representatives 
-~ of the Co-operation Department in respect 

of paras 3.22, 8.4 & 8.5 of the Report of the 
Comptroller and Auditor General of Inaia 
for the year 1974-75. 

o - LS - 
Res'umlp tion of oral &xamination of the 
Agriculture Department 10 respect of paras 
3.22 and 5.1 of the Report of the Com- 
ptroller and Auditor General of India for 

-+ the year 1974-75, 
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Sr.  Dateof meoting® + Numberof .- Business transacted, ,, », . 
No. Members . - . P 

वि - present 

4 B e b . 
3 A . r 

47! उपाए November,1978* ¢ 8 _Resumption of oral examination of फिट 
- -7 representatives  of Agriculiure  Depart- 

ment ia respect of paras 6.18, 7.21, 7.22, 9.1 
) & 9.2°of the Report of the Comptroller 

} o * ५ ० and Auditor General of India for the year 
L2 1974-15 and Grant No. 17 of the Appro- 

. . थी ‘o priation Accounts of the Hanana Govern- 
व mexnt for the year 1974-75. 

48. 30th November, 1978 8 Qral ¢xamination of the representatives 
. ‘. - of the Transport Department in respect 

. of paras 1.3(c), 3.22, 6.14, 6.15 & 6,16 of 
¢ LI the Report of the Comptreller and Auoitor 

- _ General of India for फिट year 1974.75, 

49. 1st December, 1978 - 8 Resumption of oral examination of the 
L - "+ representatives of Transport Department 
b - in respect of paras 13(c) & 7.18 of the 
. : : Report of फीड Comptroller and  Auditor 
: General of India for the year 1974-75. 
1 जि 

o - 

L 

“50.. 11th December, 1978 g 1. Consideration of  communications 
' received from the various Departments 

e - T on different  subjects. 

‘ 2. Resumption of Oral examination of 
- the representatives of the Transport 

o . Department in respect एव paras 1,3(c) 
- - and 7,18 of the Report of the Com- 
T « 7 ptroller and Auditor General of India 
- for the year 1974-75. 

51. 12th December, 1978 8- 1. Resumption of eral examination of the 
o ©  represcotatives of the Transport De- 

' partment in respect of paras 7.18, 9.1 
R . and 9,2 of the_ Report of the Com- 
हल -, _ - ptroller and  Auditor Generallof India 

. s - for the year 1974-75 and Grant No. 
. 4 A . 23 of the Appropriation Accounts of 

नै the Harvaga Government for the 
e vear 1974-75. 

B 

e, . 2, Consideration ~ of communications 
: received from various departments 

on different subjects. 

- - 
- o v ' व 

“ए... उखतवापताबाक, 1979 -9 *. 1, The Committee decided to undertake 
o < . . a study tour with effect from 29th 
o ‘ g January,* 1979. 

. 2. Resumption of oral examination of 
, £ M - the rcprescntatives. ofrthe 1 Co-opera- 

" ’ . tion Department in respect of paras 
o - 8.5 and 8.6 of the Report or_'Codp-m 
o ) 4l troller and Auditor General of India 

. . St ' for the year 1974-75. 

- ment in regard to the implementation of 
__’B'_.' BI_thJanu_a'ry,_1979‘- ‘ 6 Scrutiny of replies received » fromr Govern- 

* S o4 " observationsfrecommendations  contained
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Sr. Date of - - - ‘Number of 

No. meeting Members prersent. .. .. A 
r 'B'usinfie_ss_t-'ra.ns'_ac_te_,-"d'\f—_-' Y 

1 (8 

r ~ ¥ - Fl 
. 

154, 9th January, 1979 LT 

.55, 1700 January, 1979 9 

< ] 

L
 ।

 

'$6. , 18th Jagnary, 1979° 8 
T 7. - T  . .. 

नव . - 

47. 25th Jaonary, 1979 .2 

-58, 29th January, 1979 8 

—1 _ o - ' - 

-59.; 3l1stJanuary, 1979 8 

FY I ) .- - 

in paragraphs 10 t0 15 of the 70 Report” 
of the Public Accounts Committee. of .the 

Haryana Vidhan Sabha.  ~ Lt होगे 

Scrutiny of replies received from Govern- 

ment in regard to the implementation of 

observations/recommendations contained 

in the following paragraphs of the various 

Reports of the Public Accounts Committee 

of the Haryana Vidhan Sabha पल 
- दर 

हज था 
No. of paragraph§ ~ *‘Report 

19,22 & 36 6th 

7,8&9 १ Tth 

1, Oral examination of the representatives 

of the Co-operation Department in 

respect of paras 8.7, 88, कि, 1. & 9.2 of 

the Report of the Comptroller and 

Auditor General of India for the year 

197475 and Grang No. 22 of the 
Appropriation Accounts of the Haryana 

Government for the year 1974-75 and 

Statement No. 5 of the Finance 

Accounts of the Haryana Government 

for the year 1974-75. 

2. Scrutiny of replies received from the 

Govt., in regard to the implementa- 

tion of the observationsfrecommenda- 
tions contained in paragraphs 22, 23, 

24,25 and 26 of the Tth Report of the 

Public Accounts Committee- -of -the 
Haryana Vidhan Sabha. 

1. The Committee framed the question- 

naire in  respect of Appropriation 

Accounts/Finance Accounts  of the 

Haryana Government for the year 

1975.76. 

. 2. Consideration of the communicaticns 

' received from the various Depart- 
ments on different subjects. 

Resumption of oral examination of the 

; representatives of the , Transport Dcpart- 

ment in respect of para 7,18 of the Report 

of the Comptroller and Auditor General 

of India for the year 1974-75. 

The Committee hcld meeting at Haryana 

Bhawan New Delhi and framed question- 

naire for discussion with the Public Accounts 

Committee of the Maharashtra and Goa- 

Diu & Daman Legislative Assemblics. 

The Committes discussed with the Seccrg- 

tary of the Maharashira Legislature 

matters of common interest at Bombay. 
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Sr. *Dateof> पा" - Numberof 
No.  meeting 

=~ 'Buysiness transacted, o S 
Members present ! " T r R 

60." 2ad February, 1979 

e r ot १ चल Y 

‘61, की February, 1979 ~ 8 

] - - 

b o - [} 

62. 7th February, 1979 -/ 8 

63. Bth February, 1979 2 - 3 

LT L P P 

63. 15th February; 1979 .- B 
¥ नं » v 

66.. 21st February, 1979 , -~ 8, 
-, . 

नि I 

थे. हनन के LI N 

g = -1y -)-\" ¥ . 

r s 

- उन ते कह o= 

की न जन न न 1 - - 

67- 22nd Fcbruary, 1979 . B 

- o - 1 C [ 

न . ता T 
- | . 

68._ 1st March, 1979 -, 7 
# हि. त जि L 

ey 8.--‘ 
.‘The Committee discussed.with the -Secre- 
tary to Goa-Din & Daman Legislature 

_matters'of common interest. 

The Committee held meeting in the General 
Hostel at Bangalore and approved the pro- 
gramme drawn by the Karnataka Legis- 
Jature Sceretariat regarding the holding 
of a meeting with the Public Accounts 
Committes of that Legislature on 8-2-80. 
The Committee also decided to hold meet- 
ing on 7-2-80 at  Vrindavan Gardens 
Mysore, 

The Committee held its meeting in the 
Vrindavan FGardens at Mysore for farm- 
ing exhaustive questionmaire to be dis- 
cussed with the Public Accounts Committee 
of the Karnataka Legislature. 

The Commitiee discussed with the Public 
Accounts Committee of the Karnataka 
Legislature matters of common interest 
at Bangalorc. 

The Committee discussed wiith the Public 
Accounts Committec of the Kerala Legis- 
lativea Assembly matters of common interest 
at Trivandrum.,. 

The Committee held 15 meeting in the 
Haryana Bhavan, New Delhi and had a 
review एव discussions held with the Public 
Accounts Committegs® of the dtates visited 
by them. 

The Committee orally. examined the Ins- 
pector General of Police, Haryana in res- 
pect of the following cases दा 

- (i) ELR. No. 40 dated-14-1-1975 Ufs 409 
ILP.C. registered at Police Station City, 

...~ Rohtak: and 

(it) Réparding réply given by the departs 
mental representatives in connection 
with _the existence of Punitive Police 

* post at Karnal during his oral exa- 
mination in the meeting of the Public 
Accounts Committee held on 3rd August, 
1978, 3 I 

r 

The Committes drafied. and finalised .its 
Thirteenth * Report on the Supnlefentary, 
Report of the. Comptroller and*” Auditor 
General of India jor the year 1973-74 relat< 

- | Y 

~ ing to Revenue Department. 'y =, - J 

Discussion  with the Estimates Committee 
and Committee on Public Undertakings of 
the Haryana Vidhan Sabha regarding the 
Cgxtension of tenurg of. the- Committegs, )
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Sr.  "Dateof "I "Number of . .Businesstransacted -- [ é 

No. metting Members present - - LT T L. L 

69: 28th'March, 1979 ~ . 8 1. The Committee drafted and finalised 
the part of its 14th Report. 

2, The Committee framed the question- 

o ’ ' naire on the Repert of the Comptroller 

- ' . and Auditor General of India for the 
year 1975.76 था respect of following 
Departments i— 

L . - 1. Food & Supplies 

! " . 2. Urban De¢velopment 

रह हे. - ’ v 3. Cooperation 
. 4. Home 

. 5. Development & Panchayats 

L - ¢ 6, Adminsstration-of Justice, " 

i i «+ 7. Forests 

- . 8. Civil Aviation 

- 9. Tourism 

- r 10, Transport 
11. Poblic Relation 

¢ " . 12. Printing & Stationery. |, ° 
13. Election 

<! ' 14. Hospitality 
. 15. Social Welfare 

16, Jails 

T * i 17.. Education 

- i 18.7 Fisheries 
19. Revenue 
20. Housing 
21. Industries 

. 22, "Animal Husbandry 

~ i 23 Industrial Training - 

. " : 24, Medical & Health 

* 25. Local Government 

+ 26. General Administration 
- 27. Finance 

70. 30th March, 1979 8. The %’Fm1't't& drafted and finalized the 
remaining portion of its 14th Report. 

- 1 
T H "y Meetings at places other than Chandigarh 

4, The Committee held 8 meetings at places other than Chandigarh 
Et_‘or'lj.'bdis‘cuss with other State Legislatures matters of common interest. 

< ol Report presented 

5. Under Rule 223 of the Rules of Procedure and Conduct of 
Business lil'n the Haryana Legislative Assembly, the Thirteenth Report of 
the_b’P.u__b_c__'l,w_A_c'c_oun_ts Committee on the Supplementary Report of the 
Comptroller,and Auditor General of India for the year 1973-74 relating 
to Revenue Deptt. was presented (0 the House on 27th March, 1979. 
Under Rule 224 of the Rules of Procedure and Conduct of Business in 
the Haryana Legislative Assembly, घाट Fourteenth Report of the Public 
:Accounts Committee on the Appropriation Accounts/Finance Accounts ’ 
of the Haryana Government for the vear 1974-75 and the Report of the 
Comptroller-and Auditor. General of India for the year 1974-75, excluding 
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13 
-the .paragraphs... relating-to_corporations/boards, was-presented.to.the . — 
Hor'ble Speaker on-31st March, 1979, who ordered for-its printing,. -2 

LI कु 41'-; - 

Proceedings 

6. A record of the proceedings ofthe meetings: of the Committee 
has been kept in the Haryana Vidhan Sabha Secretariat. 

Vidit of the Himachal Pradesh घाव Nagaland Pfl.ufib]icr A”c'-co“unts'—Co'lmn?"itte'-'es 

The Committee met in the Committee Room 6f the .Haryana Vidhan 
Sattia Secretariat to discuss with the Public Accounts Comrnittees of 
the Himachal Pradesh and Nagaland Legislatures on 29-9-78 and‘15-11:78 
respectively, the procedural and other matters of common interest con- 
cerning the, working of the Public Accounts Committees in their, respece 
tive Legislatures. * 

कं न गा अन्न 
- Committee on Public Undertaking-s रे S 

1. In pursuance of a motion moved in and passed by the Haryana 
- Vichan Sabha on the 28th February, 1978, the Committce on Public 
Unelertakings was constituted for the first time for the year.1978-79.- It 
consisted of hine members of the Haryana Vidhan Sabha who were elec- 
ted by the Sabha-on the 15th- March, 1978 according to the -principle of 
prcportional representation by means of single transferable vote. - | - | 

. . b * हु 

2. 5. Lachhman Singh was appointéd by the Speaker to be the 7 
Chairman of the Committee on Public - Undertakings. He ceased to 
bea member of the Committee and consequently the Chairman of the 
Ccmmittee on Public- Undertakings on-his.  appointment as Minister 
fram' 120 May, 1978. . Shri Mool Chand Jain was appointed as Chair- ? 
man with effect from 215 JYune, 1978. 

3. "The names of members of the Committee are given below. " 
Column 3 shows the number of meetings attended by each of them out * 
of'the total number of 51 meetings held during the period u nder review —_ _ 

S . ,N'am*e' of, Members " ) No. of meetings 
No. .- - attended 

*1.. "Shri Mool Chand Jain* =~ -% 34 

-@2. Shri Baldev Tayal - - — 

- ०5. 1.88 Balwant Rai Tayal | 49 

* *Resigned from the membership of thie Committes on Public Undertakings with 
eFectfrom 31st December; 1978, 

“'@Resigned from the mémbership of the Committee on Public Undertakings .m"—‘t_hl. ' 
eTect fiom 20th May, 1978. ! 

i %Appainted'by the Speaker to ié the Chairmian of फिट Committee on Public, P 
Undertakings with effect from 31Ist January, 1979 for the vn-¢xpired period'of the ¢ 
sear 1978-79,



2 S वन. ST 

Sr.  L‘Nanp of metbets - - -+~ - No. of°meetings -}t 
No. L attended 

14 Shri-Deep Chand-"'Blhatia"" - 45 ही 

कि Singh Mapn . S हा , 7 
८ /Shri Mapge Ram Gupta. . » 51, _ 

f’l:""\*?.':."S‘l‘lrIr_ M‘ool'Ch'andd वाद ' ‘ 36 
जाए के A . दत तो. 7 11 नल . 

कहर Ch. Shiv Ram Vérma . 

£9. Sh.SherSingh, _, r i A 4 5 

105 Shei अल: Cliand Bhat T 36 . 

‘;_J*Jlll_’.:‘ गा! काना ता कफथारी , 25 कि 

1+ 4 The:Commiittee examined the Audit Report for the year 1969-70. 
1971-72,-1972-73:° 1973-74% & 1974-75 of the Report of the Comptroller 
and Auditor General of India. 
PRI 75 i WU न R ] 

हा कया न भिल्लीएुड पलात and Business transacfed *© | - 
L 1. हा 

¥ 5, UThe-dates of meetings, thé number of Members present angd’ the 
business transacted’at each meeting are given below : - N 

- (P T2 
L] 

Sr.wcDdteof |, .i. % Numbefof  _ ० Business fransacted: - - 
No,, ,megtings 'y .. _,, yr. Members, - ) . 1y 

न Woies गा g Lo PRESGRL ,, S .- o 

जय 30-6-78 A मे 1. The Secretary explained the scope and., - 
है हे - - function- ‘of ~the Committee to the 

Lol जज -+ members feda - 

) i B 2. The Commitice sefected: three Under- - 
takings, namely Haryana State FElec- 
tricity Board, Chandigarh, Haryana 

- Agriculture. Marketing: Board, Chandi- 
garh and Haryana Matches Ltd., Ya- 

A - muna- Nagar for examining, their wer- 
king, 

2,3.7.78- 11]  _. «८. _.2 -No- business was. transacted as the meeting 
> was adjourned: दि; want of Quorum .0 

Resigped from-the membership.of the. Committee on, Public, Undertakin th 
efféc'tf’romlgp'Qth July, 1978 P ittee nd gs - wi 

Elected wilh effept from the 30th August, 1978 for the .unexpired period o 

helygan 197879, 77 278 for the .unexpired period of 
4८ | जय जब * 3 o v 

- Lo ] 

* 
e 



¢ 

&g 

il अल 2 - “गए 3 e - Bt पथ 

3 S v iy S “7_  Oral examination of “the _r'epr'e"_‘sen_'"t'at'iv'cs'rés_ of” 
4 7,“ " 5 ithe Haryana State Electricity Board in rés- 
. ः ot L wpect of para No, 7.5 of the Report of the 

-, - 7 + " Comptroller and Auditor General of India 
i ] for the ycar 1974.75, - 
दी B b < ) i) Ul ?‘.'Q .0.“[ 

4, 12778 - 7 - 47 - 77, Resumption of oral cxamination of 
. . the Haryana State Electricity Board in 

जय - . - ¢ -t respect of para 7.5 of the'Report-'of 
गज 7 L - the Comptroller and Auditor General 

. of India for the year 1974-75, 

R SN - ° ' <7 2. The Committec decided to examine 
v L the functioning of the Haryana Finan- 
Lil ek पद . - T cial Corporation. 

_5. 18778 " i 6 Oral examination of the representatives 
s o a -of the H.S.E.B. in respect of para*No. 7.9 
P RN - . and staterment No. 5 of the Report of the 

I 1 ‘Comptreller and Auditor General of India 
) for the year 1974-75. 2 g 

AT 7 9 ’ el 
6  Scrutiny of the replies received from the 

Govt. in connection with the imple- 
mentation of the recommendations con- 

"G 107778 

1 . - ) ' . tained in the 8th Report of the Pablic’ Ac- 
- 7. counts Committes(1974-75) on the Report 

प्रो ्- of the Comptroller & Auditor General of 
India for the year 1972-73 in respect of the 
paras 3, 8.3, 8.5 & 8.8. _ 

_ . . W < AV ORI | 

473, 125.1.78 -6 Scrutiny of the replies received from the 
. o Govt, in connection with the implemen- 

. tation of the recommendations contained 
- " .3n the 6th & 9th Reports of the Public 
. - Accounts Committee of the Haryana Vidhan 

. Sabha relating to the ILS.E.B. in respect of 
_the paras : 49, 50, 52 & 17. 

R, 267178 [ 1. Recommendation of the Committee 
- ः regarding the appointment of whols 

: न... time Chairman, H.S.E.B. 

t (I 2, Scrutiny of the replies received from the 
- | Govt. in connection with the imple- 

mentation of the Tecommendations 
g . contained 6th, 9th, & 11thsReports-of 

. i the Public Accounts Committee of 
the Haryana Vidhan Sabha_relating 

o~ - - < -द. tothe HS.E.B. in respect of the‘foliv- 
St . wing paragraphs i—-- 

" [~ 

, v ... . Paras Report 

1; “ ः हा (Resumption) 6 TN . . N 17 ' 9 
Ml न दर . 18 [T 

19 कक 

20 
. -, ६ ¢~ g SLRRr & 
"o P - . R 39 1 

40 " 
41 a» 

-_ गण. , 1." - I ~ 42 "
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‘97 3878 - ) 6. .The Committee Scrutinised the’ material 
AT  - supplied by the Haryana Matches Ltd., 
० P Buria a part of questionnaire thereon, 

उठ, 9.8.78 6 The Committes framed Questionnaire in 
wo. . . R . tespectiof Haryana Matches Ltd. | i 
o 

i,014878  _ 2 - 6 1, Consideration of communication re- 
1. teaen S ' . ceived from different deptts, on various 

दर. | - N subjects. 

o : « + . .2 2, The Committee scrutinised the material 
. teceived from the Haryana Financial 

. e Corporation with a view to frame the 
questionnaire thereon.. 

N o b 

12, 22878 6 . ‘Condolence Resolution passed on the sad 
. ;  demise of Comrade Afl(odha Prasad, M.L.A. 

. Haryara Vidhan Sabha, 

33, 23.8.78 6’ 1. Consideration of communications r1e- 
ceived from different deptts. on various 

- 1o : - B N . Sub_]ects. 

4 . . 2, The Committee scrutinised the material 
तप T . received from Haryana Financial Corpo- 

' . .. ration and framed the questionnaire 
N . . N . thereon. 

14, 69.78 कक 7 1, The Chairman welcomed the new mem- 
bers and congratulated them on the 

. . N election to the Committce. 

.2, Consideration of communications re- 
. . . ceived from different deptts. on various 

1 o . . subjects. 
.3 

3. Scrutiny of replies received from Govt, 
o ] Wi in gonnection with the implementation 

. ‘ of observationsfrecommendatjons con- 
- s 2. tained in the 9th Report of the ए.2.,. 

(1975-76) in ¥espect of para 10 of 
रद. . . .- Haryana Minor Irrigation (Tubewells) 

. Corporation Ltd. 

15. 12.9.78, . 9 Oral examination of the tepresentatives 
Y. .. of the Industries deptt. 

6. 139.78 | 9 1. Consideration of communication re- 
. . ceived from different deptts. on various 

subjects. 
ey अं, (ST PO Y 

' 2, The Committee scrutinised the material 
कर e -- ८, * supplied by the Haryana Minor पाप 
M . gation (Tebewells) Corporation Ltd. 
. . and framed a part of questionnaire 

W thereon. 

17. 19978 9 : 1. Consideration of communication fe- 
11 - ceived from different deptts, on various 

. - subjects. 

o -+ 2. The Committee finalised the question- 
naire on the matezial of the Haryana 

L
A
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कु पा — .‘—.-.__,_—---.4 - गा नगर व हनन. प्न 

18: 20978 

119, '26.9.78 

20. 27678 
o) n, 

L 

215 4.10.78 

23. 17.19.78 

24, 24.12.78 

25. 25.10.78 

o न्ज T State Minor Irrigation- (Tubocwells) 
न ' Corporation Ltd. o 

दी -9 Oral examination of the representatievs of 
: - the Industrics Deptt. 

व. . *. -.. - - T T+ 7 97 IDrafting of Report of Haryana Matches 
- . Ltd., Buria. 

9 Draft outlines of the Report relating to the 
LI - o Haryana Matches Ltd., Buria. 

- 6 1, Oral examination of the representatives 
3 ©  of the Industries Deptt. and 50, K.K. 

' Kapur, Former General Manager, 
Haryana Matches Ltd., Buria (Now - " .1 Deputy Director, Industries),” <7 0% 

N 2. The Committee decided on the spot 
! Bstudy_ to Haryana Matches Factory, 

uria. 

की -9 1. Consideration of communication re- 
reived from Haryana Matches Ltd,, 
Buria. 

2. The Committee left for Buria (Ambala) 
. for on the spot study. S जी ,एट 

9 1, Consideration of communication re- 
ceived from different deptts, on various 

7. - subjects. 

. . 2, The Comumittee decided to postpona 
the drafting of the Report relating to 

. P Haryana Matches Litd., Buria and went 
7 through the replies to the questionnaire 

. ‘ received from the Financial Corperation 
’ Haryana. 

. v . v - e पा I 
Loy, Consideration of communication’ ‘re- - N ceived from different deptts, on varions 

- - subjects. 

. % 2, Oral examination of the representatives P - of Haryana Financial Corporation., 

४ ,, " 87 .l Resumiption of oral examinficn."of.the o - representatives of Haryana Financia] 
H Corporation. 

26. व रह - ., « 6 r है. Consideration of communication re- 

17 

T जज 

a1 
27. 8I1L78 
gy 4 

et o ceived from different depiis. on various 
subjects. - 

=T 2, Resumption of oral examination®of 
नया न. लग the Representatives of H.F.C. 

7 Resumption of oral examination of the re- U + presentatives of the Haryana Finangial 
oy न, -- Corporation. . o
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1 2 + 3 e q - 1 
C » न ————— = — 

वह; कपल - ही उन @) व, The Committee finalised its Reports 
पर व हरा रचने relating to the Haryana Matches Ltd. 

. . o PO and auathorised the Chairman .to sign 
इ ८ 7 (LS है ड गा I ,,i,- . e ) B and present the same, L7 कॉमन 

i £ Ly बन विजन न B 

DY I LI पान बन S R अ 2. The Committce decided to- hold Aits 

DT S meeting with party एव Hissar who have 
taken loan from the H.F.C. 

या एव सा ही कि S S TR LY | g oi.0.L 02 

it sbod deis eow 7 है... 3, The Committee decided to undertake 
a study tour of the various States with 

Pors था . 72. D । ats , a yiew (0 discussing matter-oficommon 

7 U B I PR R P interest with, its counterparts and seeing 

नर o न . development activities in those States. 

wuly 11 ये ot a7 RS 

99, 221178~ . L2 . * ७. -161 1. The Committee decided to undertake , 
a study tour of the various States Le. 

कलर . उर . BT के . «0 Andhra Pradesh, Kerala, Karnataka 

POV SRR SRV, B § पा ' and Goa from 6.12.78 to 5.1.79. 
- 

2. The Committee made on the spot study 

I ofithe Guruji Factory at(Hissary €5 
‘.’ ‘1-1,.1._.-1 1. ह1 तप. 11 - - 

- 3. The Comunittee hold a meeting with the 
. Industrialists of Hissar. 

1 5 f} दे, अब अरे व न. न नव व. 

30. 274178 M न * है... 1. Consideration of Communication re- 
. ceived from different deptts. on various’ 

ol RO गए. . ए अध - है 4 YR sbjects. जिया 
पा! कब - जा ले T नि नर Y [ 

- 2. The Commitiee scrutinised the replies 
. . received from the Haryana State Minor 

Ly o, Ut e | दे. बम. A A Irrigation {Tubewells) Corporation. 
BT aaa: 2 

जा हि वन o ,.‘J L कि 3. The Committec asked the information 
:.Jm N "‘1‘;:3“1"- IO * from the Industries Deptt. relating to 

. दा If the H.E.C, 

31... ¢ - R पे ,2 1+ Welcome to the Pablic -Undertakings 

कि s e Cdmmittee of the Tripura ‘Législative 
कत्ल P60 अद जज 5, FRERE F S * oo ASSemb]y. 

DU} 

चिता 1६ it v « i . v 3.2 2, Discussion on matters of common in- 

हलके, 12 A W 11 - जज दाना व terest and working of the Committee. 

पिंड, 80278 5 Ll T न» (24 L गहन की of communication _ 

frinea] 8720 1o जल. सरल 10 जा. ceived from different deptts. on vatious 
अपन T, D subjects. 

1 ety W बुएन 1l - D 3 2, Ol examination of the Tépresenitatives 
Rl पड Y L0 जन, जन oL ok T 2 ए the HLF.C. 

M P L 

133:06:1278. 2 110 .o 0 पा 831 .8 The Committes after some  discussion 
आठ. 1.15 इक TN S R दा जाने gave the broad outlines for drafting 

_ the report relating to H.F,.C. 
नर दवी कप कै . e L vieadn 5T T डोज A 
विवा-प्वडिद 308 it जमा 10 . - 9h The Commitice postponed the tour 

SEILINYS programme. 

N
I
 



“,
 
I 

35, 01278 - - ,,% ;- T ;1. The Committec framed the guestion: 
najte in respect of फिट irrégolarities RN X ला. ' + ? + 

-4, appearing in the Reports of the Comp- 
- troller -and Auditor General of India 

कक it  कन्यू F ' 1 = for the years 1975-76 and 1976-77, res- 
हर T ' . . pectively, relating to the Haryana State 
i । Minor Irrigation(Tubewells)Corporation 

A 7 पट जय ' ' s . 
=T न s 2. The Committee decided to undertake 

. पीट study tour from 9th Feb., 1979 to 
oAt ey । s [ . 26thFeb., 1979, IR न 

S S A LR . i 1. 8 1. Oral examination of the represeniatives 
g दमन पदक t, +ा जार न by~ Of the Haryana Agro Industries Corpo- 
L Lty TN ey, ration in respect of paragraph 7.15 of 

the Report of the Comptroller and 
Auditor General of India for the ycar 

B B L B T L B 1974.75, जि L 
मा तय हि | , S 1 

., 2. The Commitice postponed the oral 
examination of the representatives of 

gajee st =« 1 पाला से तनििर 5 नव e the Haryana Harijar Kalyan Nigam. 

S R «हे 
it 
JLARTT ot 

v LY I L 

R in respect of para; No, 7.12 of the Re- 

5 1. Oral examination of the representatives 
of the Haryana Harijan Kalyan Nigam 

port of the Comptroller & Auditor 
Gengral of India for the year 1974-7%% 1 et न नि नह सर T g 

T AT SR R - . 
न e AR eer c , 2. Cobsideration एवं commustication re- 
T L A LU T SR ceived from different depits. on various 

) 3४-9१ A pe subjects, 

By QLT e एक ok e By 
पद दा गा यू 

नम पाएंगे दि सा, पा rosa व । 
Bk गाना 

101 उप ety व दाद पडा नर रा G 

1, Consideration of communication re- 
ceived from different deptts. on various 
subjects. 

2. The Committee lyiwos‘::tponcd the oral 
examination of the Industries deptt. 

7. relating to the Harvana Breweries Ltd. 
PO G100 BT 4 BN L अप रे रे. . 

;T रहस्य अर, जा wp 3. Oral examination of the representatives 
t " of the Haryana State Small Industries 

A1 piteTmeepnen %y p 0wt vy 1 and “Export Corporation in respect जि. 
R , पवन LT AT I I para 7.13 of the Report of the Compt- 

LA reller & Auditor General of India for 
the year 1974-75. 

कहे AT या S एव e B o I S . 
w1 » -~ ., 4, Oral examination of the representati- 

ves of the Haryana Agre Industries 
9 पति ला हि व e किन ” कर. «नर g Corporation (Resumption) in respect 
सा दि कप R ' या Lo of para 7.15 of the Report of the Com- 
L3 T R - ptroller & Auditor General of India 
कौ के लि S I ] . for the year 1974-75. 
गण 1 जय! 7. P  'र 

9 01.79 z8. 1t 1. Consideration of communication re- 
ceived from different deptts. on varions 

P B पा दाह किट गाया F Y के पागल 
की पदन्प्प . ufl‘ -r - r . T s ¥ तर 

2. Oral cxamination of the representati- 
iy 5T b G + e, + 3 T YES of the Haryana Minor Irrjgations, 
i -.” o सम दा, न (Tubewells) Corporation. in respect of the 

| , It T Report of the Comptroller & Auditor 
+ Gengral of Indja for the year 1974-75,



T 40, 16.1.79 
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41. 17.1.79 

S 
Sl 
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42. 23.1.79 
LI oy 

¥ N 

r न 4. F - 
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437 24179 . - 

कध 1 , «६ ' 

-7 3 तट 

न 1. PR, 

oy i - 

L 1 i L] 

_u";j - r हि 

’ Yo 

Lo, .’: H * 

4 2279, व, 7 
' हा 

के न. मे न 

न - a1 

45;- 82790 2." . 
- 

1 

8 ' 1, Consideration of communication re- 
ceived from different deptts. on various 
subjects. 

' 2, Oral examination of the representatives 
of the Haryana Harijan Kalyant Nigam 
in respect of para 7.12 of the Report 
ए the Comptrofler & Auditor General 
of India for the year 1974-75. 

L 
4 am 

8 «F 1. Oral examination of the representatives 
, of पट Haryana Harijan Kalyan Nigam,. 

पु, Consideration of communication re- 
ceived from different deptts. on varicus 
subjects. 

77 1, Consideration of communication re- 
ceived from different deptis. on various 

- subjects. 

2. The Committee framed questionnaire 
. in respect of the irregnlarities ap-. 

"7 1 pearing in फिट Report of the Comp- 
दि troller & Auditor General of India for 

the year 1975-76 relating to H.S.E.B. 

7 ' 1, The Committce framed questionnaire 
. in respect of the irregularities appearing 

in the Report of the Comptroller & 
Auditor General of India for the year 
1975-76 relating to— 

N <) Haryana Agro Industries - Cor- * 
- poration. jand 

* सा हा 

Dairy Development Cor- 
- poration Ltd. 

* 2, The Commitiee made observation for 
.. the raising of term of the Committes 

) % from one year to 2} years. 

8 1. Consideration of communication re- 
ceived from different deptts on various 
subjects. 

2, Arrangements in connection with the 
«  tour of the Committce., 

3. Resumption of oral examination of the 
representatives एव the Haryana Harijan 
Kalyan Nigam in respect of para 7.12 

-- of the Report of the Comprtoller & 
Auditor General of India for the year + 
1974-75. व न

 

4 Oral cxamination of the representa- 
n - tives of the Haryana Breweries Ltd. 

B The Committee framed guestiomnaire in 
T regard to composition and working of 

- the CPU in other States, 

W,
 

fye
- 
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Lo 

_..._..._LD___*___,____.___H___&____E_H-‘-' TonD रात दान ¥ aphoie री आग "o stoprmotnony wiedy et 

EISEZ sloddr दा divEs परॉड e L A Lo S «या. 1 . 4 

'__"———-———t-fl—-—--‘-__n——l—l—-—-_-_—'__-“ e A 

46. 132,79 7 1._Discussion with Committee_on Public 
करा सा, हवा नवीसी दे रुक था हि, e Tndertakifigs "जि the Tafil Nadn As- 
जाफ्यकाएु e " RT-8TW बन है जज ला * ताक करा पिता mattersiof cond- 

दि £ v न mon interest:and about working. पाए 
i cedire of CPU'in thcir Statés. 

T हि i2:The CPU was also visited the impor- 
tant Public Undertakings in their State. 

it SEERATErts T BUTE § IS Bl T मिल कि किस ट्ठ oL LIt G bul g7 g एएए आए ™ विस . Disclission. “with Committee. एप 
ARSI L nderiakings "पी fhe Karalh -Legislative 

Assembly at Trivandram on matters of 
2 ipmpd:T रत coftimon -interest and about working pro- 

o cedure of CPU in their States. 
§7218 Tr b YO . - थक fam . et et 2. T पा agnagyao odf o साया है ए पिड्टॉडिनेणा  with 'टतपिमालिल््द | bn - Public 
AT AR दी ey R पर 1 T ‘Ondertakings of the Karnataka Legislativé 
Qs हुउ roitde s a1 , जे व erAssembly at-Bangalbre on matters of comt 

: " mon interest,and about working procedere 
of CPU in their States. ' 

49) 2320790 o ot पूरे दि 1 B0 Distussion with T 'Comimiittée  on - Pablic 
Undertakings. of <the 05: Legislativa 
Assembly at Panaji on matters एवं common 

o s ठप feem i)y 0 JInterest- and _about working ,procedure of 
o *"' CPU in their state. 

पा हे PR रे TPA पे परवाह रे | Yo ¥ 
50. 1.3.79 et mnl o7~ Joint meeting of the Fnancinl Committees 

regarding extention of the petiod of the 
Committees from one year to 23 yvears, __ 

- 1 

[ 1 . ) 

" झातगे 239 Ty 6T 8 1. Considération "ol » cominiiinicatiofi. Te- 
Uy P ceived from different deptts. on varidus 

i . —— _...subjects.. . . am e e - 

) en 2, Drafting7of "Répoft trelating fo .the 
Haryana Financial Corporation. 

L 3. Drafting of Réport relating to Audit 
paras appearing in the Report f':'f 

e the iComptroYler & *Auditor.Genterafl. of 
' India for the year 1974-75 concerning 
% Govt. companies. - - नए ७ डॉ, 

न 52, 28,.3.79 4 Drafting/Finalising the Report relating_to 
L the H.F.C. LT Jorly Xt 

= : ————— 

o, Meeting at places other than Chandj_'_gar___lh R 

- 6. ¢The Committee met in the Canal-Rest House at-Hissar and dis- 
cussed matters concerning the Guruji Fagtory, The Committee made 
on the spot study of the Guruji Factory at Hissar on the:22nd November, 
1978. During the course of these visit to the said  factory they held 

“discussion with the loanees in regard to the difficulties exeprienced by 
them in getting_t‘he_ir_,]_‘.oarn_.,_._ N * २ - 

..+, The Committee held a sitting on 8.2.79 in. Haryana ,Bhawan, New 
उग्र” Théy framéd'questivhnaire on the points t0 "be diseussed " With
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their counterparts of the Tamil Nadu Legislative _Assembly, .Goa L.A.. 
Kerala L.A., Karnataka L.A. during their visits to these States . 

न लाल पा... ४ Report Presented - - 

M 7. 'The First Report. of पट Committee on Public Undertakings of 
Haryana Matches Litd., Buria (Ambala) for the year 1978-79 was presens 
ted to the House on the 9th March, 1979 

- eyt P Proceedings 
[l - 

8. A record of Proceedings of the meetings of the Committee has 
been-kept in the Haryana Vidhan-Sabha Secretariat 

ki .,;v_n_.-: हक". Committee on Estimates 

न, The Committee. consisted .of nine members of the Haryana 
Vidhan Sabha who were elected by the Vidhan Sabha on the 8th March 
1978 - according to the principle of proportional representation by means 
of single transferable vote 

ता. 2. Chaudhri Sant Kanwar was appointed by the Speaker to be the 
Chairman of the Committee. 

-3, * The Committee held 45 sittings (40 at Chandigarh and 5 at other 
places). The names of the members and the number of meetings atten~ 
ded: by each of them are shown in the table below :— * नॉन 

..8r., . Name.of Members, ' No. of 'meetin-gs ' 

. No.r ; . attended 

1. «Chaudhri Sant*Kanwar . 39 | 

2, ShiBhagiRam _ |, | 36 
3. .Chaudhri Birender Singh 34 

4, Shri Devi Dass ’ 34 

5. Chaudhri Ganga Ram , . ः 327. 

~ 6, हां Jai Narain Xhundia oo 360 

7. Rao Ram Narain ™ *° 7 - 43 k 

न हि, &mt. Shakuntala Bhagwaria - ० उप ने. 

; 9 Cflhaludhn' J_Udley Singh Dalal 361 &_’J 

थे VS L कि - = 

Mecfings held and the business transacted 

% ही 

01 [6 datés of meetings, the pumber of members present हम, the, बन i 2 e - 

I
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business transacted at each meeting are given below i~ - =~ Ty~ 

+.8r. Date - No. of Business transacted. 5 v 1} 
ते हर, - . members : * 
- present 

] 1 . 2 3 4 

Y.'.' - N - A बी R v.".'.' L T 

1. 9th May, 1978 8 . 1. The Deputy ,Secretary on behalf of the 
Speaker addressed the Committee and 

_ explained its scope and functions. 
v पल T . - bl न दा ४ P r 

. . 2. Selection of Departments for scrutiny. 

. 2. -19th May, 1978 - 9 , Scrutiny of the replies received from the 
- 

3. 30th May, 1978 
[ 

H 
4. 14th June, 1978 

Pl 

5. 27'th June, 1978 

6. 28th June, 1978 

3 

e
t
 

7. 4th July, 1978 

8, 18th July, 1978 

जज B - P Y 

G, 25th July, 1978 

10. 
L 

26th July, 1978 

* tation 

-
 

Govt. in sonnection with the implemen- 
of recommendationsfobservations 

contained in the Reports of.the-Estimatcs 
Comimittee on the Budget Estimates for the 
vears 1970-71 and 1976-77. 

Review of the Report of the Estimates 
Committee of the Andhra Pradesh Legis- 
lature for the year 1976-77 in réspect of the 
Police Department. 

Constitution of Sub-Committees (i) to frame 
the questionnaire or the material received 
from the Police & the Irrigation Deptts.* 

Scrutiny of the material by Sub-Committea 
received from the Police Department, Har- 
yana, in support of the Budget Estimates 
for the year 1978-79,and| fram_.iJng of ques- 
tiomnaire thereon, ' 

Scrutiny of the material by the Sub-Com- 
mittec received from the Irrigation Depart- 
ment, Haryana in support of the Budget 
Estimates for the year 1978-79 and framing 
of questionnaire thercon. 

Scrutiny of material received from the 
Police and Irrigation Departments, Har- 
vana, in support of the Bidget Estimates 
for the year 1978-79 and framing of ques- 
tionnaire thereon. 

Scrutiny of material received from the 
Transport Department, Haryana in support 
of the. Budget Estimates. for,the year 1978- 
79 and framing of questionnaire thereon, 

¢ Serutiny of material received from the 
EBxcise & Taxation Department, Harvana, 
in support of the Budget Estimates for the 
year 1978-79 for framing queéstionnaire 
thereon. 

Scrutiny of material received from the 
Excise & Taxation jDepartment,- Haryana 
in support of the Budget Estinmiates for the 
year 1978-79 and framing of questionnaire 
thercon.
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Pt L आज -र 2 

नह - 1 2 -t LT __..1:4‘4.._ . !:J...-'4Ju b.ii..a‘u('h.u 1 t."dJ’flI-a‘.'Ud 

11. 2nd Aupust, 1978 ~-~' 9 

¥ 

=127 9 Angust, 1978 - 9 - 

wl ., 1 * | Ly 
पद. — . - ) 

. - . LI e e 

13, 16th August, 1974 6 . 
PR PR PR | i H eat - - . 2 

P Ini ' - . by 

- 1 i T d - .~ t) 

o 14, 2rdAugust;1978 - - 9 

I .i' 4 h . . T 

सतह 24th August, 1978 8 
- ध _ द्भू 

a5 - Pl . - N दि 

' “6. Tth September, 1908 -5 - 
1 r 

P N R " 

" व. 18thSeptembor, 1978”7 , , 8’ 

=11 (S ' 

& 18:+ 25th September, 1978 
- d कि 

- ) 4 

<, 19, 3rd.Ocjober, 1578 ° 7 

P s 
“छत, * 4th October, 1978: 5 
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Scrutiny of material Teceived. from. the 
Industries- Department, Haryana in suppbrt 
of the-Budgst Estimates for the year 1978- 

* = 1%-apd-framing of--questiofn'natr'e-thereom—— 
[ < i 

-Scrutiny ofFmaterial-received-from-Food-and- 
Supplies Department, Haryana in_support 
of the Budget Estimates for.the-year. 1975-79 
for framing questiconaire therconp. 

Scrutiny of material received from Food 
and Supplies Department, Haryana in 
support of the Budget BEstimates for the 
yeart1978-79 and framingvofpart: of qites- 
tionnaire thercon. 

Oral cxamination of the Departmental 
- Representatives in connection with Sup- 

plementary Estimates (Ist Instalment) 

’ Lo, . 0 o 
! Scratiny of material received from the .Food 

& Supplics Department, Haryana in support 
of the Budget Estimates for the year 1978-79 
and d,frann‘ng of questionnaire t!herjueon. - 

एव TN R Y R 

Secrotiny of material (in part) received- 
from the Local Govt. Department Haryana 
in support of Budget Estimates for the year 
197879 with a view to framing'question~ 
naire thereon. - 

. 

Scrutiny of the remaining material, recei- 
ved from the Local Govt, Depariment, 
Haryana, in support of Budget Estimates™ 
for the year 1978-79 with a,vigw to-framing 
questionnaire thereon. 

Sccrutiny of material received from the 
Local Govt. Department, Harvana in sup- 
port of Budxct Estimates for the year 1978- 
79 \_an__d framing of quI¢s,t‘i.onnl‘a_irc“t!_hereon. 

Scrutiny of the replies Icceived from the 
Govt. in connection with the implemen- 

- tation of the recommendations{observa- 
tions contained in the Reports of the 
Estimates Committee for the years 1965-69, 
1970-71 and 1976-77.54- %1, L' T & 

Scratiny of replies to questionnaire received 
from the Excise & Taxation Department 
in support of the Budget Estimates for the 
yoar1978-79. न Ly 

Resumiption of serutiny of replies to ques- 
. tionnaire received from the Excise and 
Taxation Department in support of the 
Budget Estimates for पाल year 1979-30, 

2 Vol e न नि 
Framing of points to be discussed with the 
Bstimates Committees of Assam, Nagaland 
and Manipur. 
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4 257 2400 October; 1978 o पाया ¢ A 

£ TR A S है ४ + 1 
गाए o« 7 4. 

[P 1., I_ ,2..,... नव न न — वि न mmm—— पा जानाथ था अं न पा पक न 
' I N न 

. 4,23 19th October, 1978 _ 8  Discussion with the Estimates Committec 
o AL L. T . of Assam Legislative Assemblyrat Gauhati- 
e omos 4w+« . " Dispur on matters of common interest and 
हा रन , 1 ' about the procedure of working of the 
oy A A * ., Estimates Committee in their State. 

24. 22nd October, 1978 ° ' * 9 Discussion with the Estimates Committee 
का वन s दल -, -, of the NagalandrLegislative; Assembly. at 
ol - ‘. v य . Kohima on matters ‘of ‘¢common" inferest 

कफ s e ' and on the procedure of working of the 
Estimates Committee in their State. 

हक L . T @ Ol g व दो 
‘Discussion with the Estimates Committee 

PR न of the Manipur Legislative Assembly at 
Imphal en matters of common interests and 
on the procedure of working of the Esti- 
mates Committee in their-State! ; © पाए! 

26+ 3"0th'»0ct"_ber., 1978, * 9. . Appraisal of the tour and poiats discussed 
o - v " with the Estimates Commiitees of the States 

AL 'R0 Ve 

Loy T v ) 
27, Tth-November; 1978: - T 

1 है _ 'द 1 

e «1 

28 __I'Sljh_ November, 1978 . 9 

nor o : है 
i.-F s Ar - 

4T T : 

शी -# आ |. s नि 

ris2%r 22nd-November, 1978, | 
BN S -t 4 ' 2 [N = पर न .~ 

पा धागा ला ) 1 
-4r30.% 29th November, 1978, 7~ 
ti ! ' 

शा T ही या . टू दि et 
rea3lss 8thiDecember, 1978~ | 6. 
=L Loy 1. 1 

vmtkcd. एल आपदा P 

८ Scrutiny of the replies received from the 
Govt. in connection with the implemen- 
tation of recommendationsfobservations 
contpined in thes Reports. of. the: Estimates 
Committee on the Budizét Estimates for the 

. year 1973-74. 

Resumption of scrutiny of the replies re- 
ceived from the Gibvisin connection with-the 

' implementationfobsarvation contained in 
the Reports of the Estimates Committee on 

'+ * the Budpet Estimates for the year 1973-74, 

o N Y U A B h.'~-' N ', 
9. * Oral' examination of" फिट réprésentdtives 

of फिट Excise & Taxation Department, in 
. regard to the Budget Estimates for the year 

1978-79. 

कि गा ekamitation दी 
Resumption 0 एंव उडगपावीता of'the 
representatives of the Excise & Taxation. 
Department in regard 10 the Budget Esti- 
mates for the vear 1978-79, 

ली I ७ iy (L P At 
Scrutiny of the replies receiveéd’ from the 
Govt. in connection with the implementa- 
tion of recommendationsfobservations 

T contained in the Report of the Estimates 
अन्न, , sre b 7 oa , Committee on the Budget Estimates for 
e ’J' Np e T e "% the year 1976-77:. % ¢ o} की गे. देने 

=4 d A a4 

e, ti22n‘d._-D_l'ec=lembcAr.. 191" L % FOral examination of the departmental 
. Teprcsentatives in conngction with Supple- 

) TSI ये 

mentary Estimates(2nd Instalment) 1975-79, 

el AR - P id न रा e 
दा उन 6th Janmary, 1979 से 77" -6.,, Resumption of oral‘cxamination® of“the 
लि 1T representatives  of the Excise & Taxation 

<. department, inregard to the Budegt Esti- 
' mates for the year 1978-79.
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आना e का ०. = शनि पा था थे हाल ४ जे “कण न न नल e e e 'S 
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e [y L 

) 3 4 _l _..- ----ट2- व - --- कै. . SR 

e 
&, L oL _ लि . £, LI ned" IS B 

o 34, 12thJanuwary, 199 . . T ., Scru‘finy of the repklies ‘received from”the 

Lot . ] Govt, of eonnection with the implementa- 
tion  of recommendations{observations 
eontained in the Reports of the Estimates 
t]].QC‘::u:m'J:utt_e(:':g_M'on.‘]rstl'l.e Budget Estimates for 

५- ... 2 - - . 5 the year TS r o न यह कह 
27 35~ 17th January, 1979~ + -8 Consideration of the letter received from 
¥ - - « - - the Excise and Taxation Department for 
b ' : -- ¢+ * -. making further observations thereon. 

i Ca - ——— चनण -t 

PR v - जज 

36. 25th January, 1979 9 Resumption of oral examination of the 
Lot + e e et . Representatives  ofvthe Excise & Taxation 

wovL o b0 department, in regard to the Budpet Esti- 

4 3 2»... . ही . . 1 mates for the year 1978-79, 

ool L . 1 - - - 

37. Tih February, 1979 .. .3 7 ... Resumption of oral examination of the 
representatives of the Excise and Taxation 

b, department का regard to the ,. Budget 
हि... L] 7, Estimates for the “year 1978-79,7% * 

38. 8th February, 1979 7- ' Resumption of oral examination of the 
_ repreeentatives of the Excise & Taxation 

- - -« % . s« department inregard to the Budget . Esti- 
-- . P - « - 1. .wir mates लि the year 1978-79. 

v .39, Oh Febarury, 1979 - -.7. Resumption of oral examination of the 
‘. - «० " representatives of the Excise and Taxation 

4 .. department in regard to the Budget Esti- 
mates for the year 1978-79, 

4D, आता February, 19 | , , 7. Resucrnption of oral "éxamination of the 
. , Tepresentatives of the Excise and Taxation 

P - . . . _ , department in regard to the Budget 

4+ (६. 1 . . " ... .; Estimates for th¢ year 1978-79, 

41. 215 February, 1979 7. . Resumption of एव examination of the 

“हा A - ! repreSentatives - of the' ‘Excise &-Taxation 

e हा लए - - ~:- s+ Depattment, in regard to the Budget 

बन * उन "लिन. कण पर. _.. Pstimates for the year 1978-19. 

42. 2, February, 1979 4 Oral_ examiration of the deparimental 
खा गए . - - representatives* in'conrection-with Supple- 

1. न Loy -1 1 यह mentary  Estimates Grd  Instalment) 

पिन जा ', oo पर 1978-79, 

. बैड. 28th February 1979 3 Respmption  of oral examination of the 

e - - departmental representatives in-conmection 

- ot : -~ 4% - with Supplementary Estimates (3rd In- 

P L , stalment) 1978-79. 

T - 
" Joint mecting with Public Aeeounts Com- 

mittee and the Committes on Public Under- 
 takings to discuss the issue relating to 

_[. हि e e ¥ extension of tenure of~financial Com- 
Lot . - - "7 - mittees. - 
LT AN W R आय 4 ८ 3. ८ 4 

. 45, 27th March 1979 7 Drafting and finalisation _of the 1lth 

I : - Report of the Estimates -Committed Zon 

T * o # <7 % the Budget Estimates for the year 1978- 

S SV 1... 
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oI T कप bog poespROports presented. v पटल लत दा पिरणक 

21150 During-.thie périod “under - réview, the Committeé presentédithe _ 
following: reports to the'~Vidhan Sabha/Hon'ble, Speaker in'the absciice’” 
of‘Session of the- Vidhan Sabha इन  ~rz+. . b v कि 
हु, TR I T -t T, - + - से गया ey 

Sr. By'b_m—w—__fimw_wwhgm prescnted! Date on Subject T 
Noor 1) laid * तहत... which dpresentcdf *े “लक न TR T विज 

1: Pt न न भाप 1. V) मं प का न VR 1 तर. I 

वन्य नि नकल ) T S ..- 1 

ril, , . The 10th Report of.the Estimates Com- 
-41978 4 o mt'tteerl_ -on the Budget Estimatcs for the 

year 1977-78 ~was laid on the Table of the 
House (primarily the Repori was pfesent- 
ed to theHon, Speaker by the™ Chairman, 
Estimates Committee -under Rule 224 of 
the Rules of Procedure and Conounct of 
Business ™ in "~ the . Haryana. - Legislative 
Assembly” as the Vidhan Sabha_ was not 
in Session), ४ * " - 

1. Hon.Speaker, Haryana 4th Avril, 
~"¥Vidhan Sabka'. = -+ 

. . VI L A 
2. Chairman, Estimates 28th, Report of the  Estimates Comnnttee} on 

Commities August, the Supplementary’' .Estimates (150 Instal- 
1978 ment) 197879, _ के S 

3. Chairman, Estimates 26th Report of the "Estimates Committeed on 
Co}npmtteer . December . the, Supplementary. Estimates (2nd In- 

St जे वी हर पा पा 10783 7 T stalment) 1978-79, ' | 
था, हा 1 5 Tt 2 व न _ . ot 

4. Member, Estimates = - ' 6th March, Report of the Estimates. Commitiee® on- 
", Commitice . - 1979 7 :the Supplementary ‘Estimates (3rd Instal-,, 
- - . ment) 1978-79. _— N 
छह ता 3... नल . ८, हर हक ४. रहिए 

5.5 Chairman; Estifdates + - 30th गाए, Typed "copy of the ‘Eleventh .Report of the | 
Committes 1979 Estimates _ Committes on the Budget) 

Estimates for the year 1978-79 was laid 
व हे ता g oemw & * पा '3 4y रण the'Table of the'House, -~ . !T 

LAY T बला जी e __*__________'________________________.‘r निगल लि T Tt Foroauled 

I R जिया मु T R T LT 

1o - '~i-Meetings at places other than Chandigarhna ८ ~¢77 पे 
दि. ६ oA 

6. The’ Committee held its sittings on the 17th and 30th October, 
-1978 at New Delhi-to frame the points-to-be discussed with the Estimates -— 
Committees of Assam, Nagaland and Manipur Legislative Assemblies | 
and appraisal of the tour and points discussed with'the Estimates Com- - 
mittees of the above mentioned States. The Cominittee held discussions-€ 
with the EStimates Committees of Assam Legislative Assembly at Gauhati-* 
(Dispur), ह {Nagaland Legislative Assembly at Kohima and’ Manipur.” 
Legislative "Assembly at Imphal, on 19-10-1978, 22-10-1978 and 24-10-1978.} 
respectively, on matters of common interests and on procedural matters.* 
of the C“o[‘mittees on Estimates एव those States. * g 

& - 2 . 

o e पा e 4 —— ——————— पा वसा था = «सा - न - R 

oo 54 =~ गियर e+ Proceedings: - o0 - e - r 
कई [ व हम. L B T जा (I - P A | 

"M7.7 ‘A record of proceedings of each meeting has been Kept jn‘the 
Haryana Vidhan Sabha Secretariat, AR मा माई
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Committee on the Welfare of Scheduled: Castes and Scheduled Tribes 

कार 1After the General Election in June, 1977, the Committee on*the 
‘Welfare, of Scheduled, Castesi -and:Schednled Tribes was constituted «om:1 
the 17th October, 1977, according to 'the principle..of -propor- 
tional representation by means of single transferable vote on a4 motion 
-adopted by the Housein its sitting held-on-the 18th October, 1977 - o 

Chaudhri Bhale Ram was appointed asChairman of the Com-~ 
mittee by the Speaker. The Committee ~held 10 sittings during its 
term ending 315 March, 1978 T 

., The names ofithe members of the Committee are girven '__b'el,o,w,...'_e—°"[ 

+31: Chandhrj Bhale' Ram =~ 
= 2. ShriBhagiRam » - ' 

- '3, * Chaudhri Gaya Lal . 
i, -Chaudhri Tshwar Singh: 
' %5, Master Jogi Rdm . 1, 
.., 6 .ShriJai Narain | . - 

Fl - -3 ‘ - ) -. ) -E 

7: «Captain Mange'Ram-- - .. - - 2 

8. Shri NarainSingh ~ '* - . 

# 9. 1Chaudhri Peer Chand ~ * s . i 

In pursuance of a motion’adopted by the"Haryana Vidhan Sabha, 
inits sitting held on the 28th February, 1978, the term of the Committee 
onthe 'Welfare of Scheduled Castes and Scheduled Tribes consisting 
nine members which was .dué to expire on the 31st March, 1978, was 
extended by one year i.e. upto the 31st March, 1979, Chaudhri Gaya 
Lal,"M.L.A3, swas ‘appointed, by 'the Spéaker to -be the!Chairman of the .2 
C-oLr?_nuttee,h il 

The names of the » Members-of the Committee are given below 

Sr. Name of Member? —— © “wsrd oot दस - b Number of 
No meetings 
515 P10 BRI PRI S जे वर £ ¥ attended . 

lositShri BhaleRam 5 - लि o0 o /0 o=l D 
2..¥¥Chaudhri Gaya.Lal I दे *'. पु [9 ५: . 

aChaudhri Bhagi Ram  , । i L2 Syt 
Chaudhri Ishwar'Singh v . 7. '... [19 Y 

5.; Master Jogi Ram ro, IR r 23 न द] 
है. पूछा चेक Narain . ०  _ ' टन “1 - «. - RN | R B ¢ 
7., .CaptainMange Ram ,, _ ., - .- il 220 00 Ly जा 
8. Chaudhri NarainSingh , » . ", . « « पथ ता. 2232 इन येऊ 
9. Chaudhri Peer Chand 15 

1. *Shri Bhale Ram ceased to beia :member of the Committes on 
his appointment as Parliamentary Secretary from the 6th April, 1978 

न 2. ¥:Chaudhri Gaya.Lal was_appointed as.Chajrman of the Comp 
m-lttce Wcf Sth Maya 1978, न का हि T F जय निजता दा
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Meetings held and business trausacted 1 

....... _ ८ _dates_of meetings, the mumber of members _present and the 
business transacted at each meeting are given below : 
कप . ; ७ उदय गठिया ने 

8. 7 0816 of meeting "+ Number of Business Transacted 
कुछ, , *. Meémbers 

' | "Present 

पु " ' '3' - ™ "4 _ ,« क१ "४. 4 

1. 16th May, 1978 . 7 1, The scope and functions of the Com- 
2w £ mittce were explained to the members. 

हि है rm .= " 7 T2 Sefaction of departments for scrutiny. 

. 2, 6thJuoe, 1978 | 6 , _Framed qustionnaire on the material 
=T L T received from the ' . Jrrigation “Depart- 

. . ment. 

-3. 19th June, 1978 - 3 Oral egamination of the representatives 
- - L ‘of the Irrigation Department, Haryana. 

. 4. 30th June, 1978 5 Resumption of oral examination of the 
1 " T represcutatives of the Irrigation-‘Depart- 

«०. ment, Haryana 

- 8§ 10/h July, 1978~ . T 7 The ‘matter regirding the non-Téceipt of 
. material fromthe Health, Agriculture and 

Public Works (B&R Branch) was discussed 
_"‘fl . Tt I - by the Committes ही 

6; 24thJuly, छिपे... - 6 . Do 

7. 8th August, 1978 - -8 1, Considered the letters placed before the 
e * . .. ... Committee . , पद; gy 

= LI - . लि 

oL I _ -1, .2 The Committee scrutinised the material 
दे . L - received from the Excisc and Taxation 

2. न व deptt. and framed questionmaire there- 
४7 - - on. 

- लि 3. Decided to undertake a study tour of 
5.'.‘-'_."1" लए एन S = Jammu & Kashmir State. .- ™. [N 

i मै, 2151 August, 1978 | 8 1. Passed 2 resolution on the said demise 
of. late Shri Ayodhya Prasad, M.LA, 

o ' ¥ i 2. Scrutinised the material received from 
the Agticulture Deptt. and framed 

X - - -~ questionnaire thercon. 
.,, . 

, 9. 8thScptember, 1978 . 7  -Scrutinised the replies received from the 
Irrigation Deptt. 

दब o R R - - . . . ~r 

.10, 25th Septcmber, 1978 7 Oral examination of the represcntatives 
L - o ' “ of the Irrigation Department. ही N 

¥ 11 _31'__(;1‘Qcfitoberr 197§ 6 1. Scrutinised the material received from 
v Ly the Excise & Taxation Department. 

हे लए” 7... T * 2. Decided to hold meeting at Srinhgar 
5 - , on 5th October and  Bth October, 

- 198, 

धान वा एप पाला “नाच आरा थे न पा पका ---- —— S 
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बन ररनतट नम निकल लत वन लक हि या जल के किक कक न न — LRt - 

12. 5th October, 1978 
नाना L L हा, 

__13.. 6th October. 1978 

N L I (TR 
T r 2 

M, -8th Qctober, 1978 

कक पाप आअ 22 

मद. -8ih:November, 1978 

b 
Lo - 2: पट जन o r 
18, 7th Deceinber, 1978 

Ll P 
e r 

19. 18th December, 1978 

"20. 8th January, 1979 

जे: +301h Janitary, 1979 

vy T, A 
पल ! 

:'.-. - 

22, 15th February, 1979 
के T 

23, 2151 Febrrary, 1979 

. के ~ 

T 1_21_4_9. साध पाए, 1979 द 

11.0 “ हु 
द-्य P, gt i t 

AT -28th-November, 1978 

% 

L 4 
N 

d . <. T | 

Discussion with the Deputy Speaker of 
J&K Legislative Assembly on the matter_ 

of common interest including the com- 
pensatoryftravelling  Allowances efc. and 

other facilities admissible to the menibers 

in the respective States. न. 

Reviewed. of the _discussion heldnm'th_(hc__ 
Deputy Speaker, J&K Legislative Asscmfilly_' 

rand the representatives of the Socjal Wel- 
fare Deptt, of J&K Govt: 

_Framed the questionnaire on the material 

reccived fromthe Excise & Taxation Depit. 

L8 न हज गे = 
The matter regarding non-recéipt . of . 
material from the Health and Public 

Works (B&R Branch) Departments and . 
+regarding non-receipt of the replies-of the 
questionnaire from फिट Agricvlture Depart-: 
ment were discussed. - .. 

-Oral examination of the Téprésenitatives of 
~the Exeise & Taxation Deptt. ) 

*Scrutinised of the replies reccived from 
the Agricultiwe Department. 

DY 

Discussion  with the Chairman and ‘the 
Members of the Committce जा the Welf- 
fate yof Scheduled Castes -and Scheduled 
Tribes of the Karnataka FStite Législature + 

1on the matter of common imtercst. v . 

Discussion with the Chairman and Mem-.. 
bers of the Committee on the Welfare of 
Scheduled Castes and Scheduled Tribes, 
of the Madhya Pradesh Vidhan Sabhz on 
the matter of common interest and about. 
the scope and functions of the {Committeec. 

Oral examimation of the representatives 
of the Agriculture Department. 

Discussion with the Chairman and the 
Members of the Committee on the Wel- 
fare of Scheduled Castes and Seheduled 
Tribes of Rajasthan Vidhan Sabha on the 
matter of common interest and about the 
scope and_ functions of the Committee in 

‘respeCtive States, 3.“ L 

Drafted report of फिट Commiftee. 
‘ AL 

Consideration on the discussion held with 
the Committee on the Welfare of Sche- 
duled Castes and Scheduled Tribesof the 
Rajasthan and Madhya Pradesh States. 

# Drafted and Finalised फिट report relating 
10. Industries, Irrigation, Excise and Taxa- 
tion'and  Agriculture Departments. 

e r— 
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Committee on Government Assurances 
.o = rmled oL T s e T o विगत 33 Ueionvor) posaiepd 

1. The Committee on Government Assurances of the Haryaba 
“Vidlian Sabhd for the year 1978-79 consisting of-nine - membets and— 

three special “iniviteés was nominated by ६ Speakei‘on-thes ¥5th July 
1978 . i . ] 

- r— ला जी का ना e i o i 

2. Shri K.L. Poswal was appointed by the Speaker as Chairman 
of the Commiitee साथ 

= 
y-”j कि मी A5 P o . |] 

3. The Committée:~ परहाति' in all 18 meetings, out of Which, oné 
meeting was, held at New Delhi, .The names of the members and the 
number of meetings, at ended by ‘each of‘them are shown in/the>"table 
givent below e . . 

जज | 1 

i o . Nange of Membels, - ; e o Memb®s.  ? हो TV S Nifberioff S Niifnbepi एप: 
No. .. ’ meetings 
e न L attended 

i -~ . T e 0 -7 Tr Bt L T 2 T Y 

¥ RO T T et 

1. Shri K.L. Poswali. दे  _ v 14 

“2. 'Shfi, Ayodfiya'Prastiad .-~ -~ 2 

+3%; * Shri Brij Mohan. Gupta i . 18 

4. - Chaudhri Gulzar Singh i ८ e A6, - ट 

5. Chaudhri Harphul'Singh ; 11 

८ .. Chaudhiei [आ $ingh -~ ° RS C -0 

7, Subedar Prem Singh ) 15 
e v SO R LT - री 
I8 " i Raghih Nath Goyal - 18 
<. . - 
» 9% Chaudhri Shaksullah r 16 

“;SHF?‘M yltees == L पु तप 0T 8 
1. Chaudbri Hari Chand Hooda . 17 

2.7+ $hri Mani: Rany _ " Q Wi oy o 

3. " Chiaudhri Zile Singh Malik 15 
मरा पर 

या % Shri Ayodhya Parshad expired and in his place Shif साठ डिक Maiik 
was nominated 85: regular member of the Committee on 5th December, 
1978 

_,_.._._‘_.._.;_a_.,_._._,_-—_-__fl._—_._...__—._.__h—" \\\\\ . e o ; 
i e IR T T T T T 

L3 ये Y I . F i 

' * Meetings hefd and business transacted 

ि The dates-of meetings,- the number of mémbers presé’n‘?' ही “and the ) (व 

. 1 i s
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business transacted at each meeting are given below ? 
ote SR 312 «दा 
P S S SN S - ० . I 

Srr 1 Date एवं meeting Numberof =  Business tramsacted ~ - लए 
No. Members - - एप * ए4 साथ 

prcsent Lo 

W~ 27 , ... T -3 * नल कि मिनट s थे एल, _ दा 2 
" R S T जाल :Q 

1. 15th July, 1978 ] 8 The Secretary explained to the Committes 

LT o * . its. scope.and fumctions. 5 [ € 
- '; ' . h " R - - = lmzed_ है i . 

3, -26th July, 1978 12 The Committee Scrutini the statement 
of - Assurances given by the:- Ministers on 
the floor of the House- during the session 
held in the month of October, 1977, 

3 . 1019 August, 1978 T 10~ " Scratiny of replies received from the 
Government Departments' in regard to the 

, implementation of assurances L 

नए 4, 23rd August, 1978 . 11 _ __1, Passing of_ comndolence resolution in 
4. 23uc Augus regard to ihe death 6f आए Ajodhya 

Parshad Sathi, M.L.A. .__ 51 ... .1 

[ The Commitiee orally examined the 
representatives of Public. Works' (Public 
Health) Department in connection with 
the implementation . of the assurances 
relating to that Department 

Ty 

5. 7thrS'cptember, 1978 9 Scrutiny of the replics recgived- from the 
. Government Departments  in regard to 
i the implementation of . assurances 

6. [I5th September 1978 9 Scratiny of replies received from the 
Government Departmentt inrtegard to-the 
implementation of assurances 

Loy} d ] - 

7. 27th September, 1978 10 Meeting with the Chairman and 'members 
1 of the Committce on Government Assur- 

ances of the Maharashtra -Legislature and 
e discussion amongst members about the 
r. scope and .functions of both ,the. State 

Legislatures 

8. 1210 October, 1978 10 Scrutiny of the réplies received “from'the 
- Government Departments in regard to 

the . implementation. . of assurances. ! 

9, 18th October, 1978 9 Scrutiny of replies _received from the 
Government Departments  in regard to 

. the implementation. of -assurances. ¢ 

- '1.10-,’ 2nd November, 1978.. T 10 T T, Serutiny Of répliés, received पिठाफ thé 
- S ' Government -Departments in- regard to 
e 7 - the implementation .of.the assurances. 

—='11, 15th November,;1978— - -10--— -Sgrotiny -of- -replies—received - . fr-o_m- पड 
Government Departments in regard to the 

T : - - implementation- of the assurances, 
- ar = - - - - 

- -12, 29th November, 1978 , - To Scentiny  of replies received from the 
Ss D - - - Government - -Departments’ in-regard 

the implementation of the assurances, 

त
ब
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13. 11th Decémber, 1978 11 Scrutiny of « zeplies - received from -ihe 
Government Departments  in regard . 0 

—— - - - - ‘the . implementation .of the.assurances, ... 

14, 2nd January, 1979 

e 

15, 22nd January, 1979 

व, 5th February, 1979 

- 

17. 1%th February, 1979 

9 Scrutiny_ of replies received - from the 
Government Departments in regard: to the 
implementation of the assurances, 

- o 
- . - L 

8  Scrutiny of replies received from the 
‘Government Departments in regard.to the 
implementation -of the -assurances. 

9 Scrutiny ‘of replies  received 2 from the 
Government Departments पा regard to 

Lthe implementation _ assirances, 
- जीवनी - . 

10 ;The Committee orally examined the 
representatives of Haryana State Electricity 

- - 

Board and Irrigation Departments  in 
conngction with tho. implementation of 
assurances  relating to -those’  -Depart- 
ments, . ' 

18. 21st March, 1979 6 हट Committss "drafied " and finalised its 
. Tenth Report.. -. 1 7. ” *. ट 

- PR S 

Presentation of the Report . व 

Tenth Report of the Committee on Government »Assurances-of the 
Haryana Vidhan Sabha was presented to the House on 23rd March, 

- 1979, - - - ;- २... P44 
- T - N 7 

Meeting at places other than Chandigarh - | ;. . g 

+ * :. The. Committee held its - meeti!ng'on the 18th October, 1978 at New 
-.Delhi, ' . 

५. - ! 

- 4 न i w ५ 

: . - ro . > T -+ - हद [ . __J - - R -+ A,u - 

- Pt Procoedings व ९1, 'ा 2 S - o TR 
A record of the proceedings of the meetings of the - Commitiee has 

. been kept in the Haryana Vidhan Sabha Secretariat. 12 
जज है दा दि का o - 3 - दी -l नल ! . 

Committee on Subordinate Legislation 

" The _Co'hmmt"tteen consisting of sevenfmembers of the H_aryfl'_an'a"__flVidhan 
Sabha, besides the Advocate General, Haryana, कलर nominated ‘by‘the 
Speaker on the 27th Juge, 1978 vide notification No. HVS-LA(COSL)- 
1/78-79/109, dated the 28th{29th June, 1978. - ०. * 1” ey 

Chaudhri Har Swarup Bura ‘was apl:»‘ointe:'dr b_‘y'the—‘s-p‘ea"k'e_rv ag the 
Chairman of the.Committee, .. . e . - - कक = 

a4 g L AR ¥ it 

The Committee held 23 meetings. The .name of the Members,and 
number of meetings attended by each of thent are shown in the following



- z g 1 

St.  Name of Members =, -t + Number of meetingy 
I'Ndil -k [ attcl'lde 

उप का | L टक _ ; - - 4 LTI IS A S «पु 

सी दी... Ch, et Swarup Bural ~ R R 

l_2 'C-h:aud.hri Des R_a_j i 
.‘_.i'i _ _ g . Q el oL दिए 'l 

न g, Chaudhei Rajinder Singh _ | 20 
घन o4, Kanwar Ram Pal Singh- , 2 RUDT oL e22u R 
पद + _ 3 न r L 

"5. Chaudhri Shamsher Singhi™ . 22 
ol ._ P I [ दिए L बज यार गए 
एज ¥6, ' Smt, Sushma Swaraj- b — 
1 «रह. - L N 

Y आए: S Tarasioghi . . 2. 20 

कक,  Shri Baldev Tayal _ T = 
पित्त ' .. 2. नि पा O, _'. 6 QI\I.- . 1B ol 

कक, Ch, Jagan Nath'~ - = * ~~* 9 

10. Advocate General L ' _ 

<! . *Thyimati- -‘Sushma Swaraj resigned--from th“e'_' imemBbership [of the 
JACommittee witly effect frony the 3bst August, 1978, and is:hér placg SHri 
Baldev Tayal was nominated as member of the Committee by the Speaker 
on the 2nd September, 1978,—vide Notification No, HVS-LA(COSL)- 
1/78-79/137, dated the 4th September,-1978: o-irsi-/ 

wi.. #*Shri Baldev-Tayal resigned from the émembership of the Committee 
with effect from the 17th October, 1978,—vide Notification No:H¥S- 
LA(COSL)-1/78-79/139, dated the 17th October, 1978, and in his place 
Shri Jagan Nath was nominated ag member of the Committee by the 

Speaker on the 6th December, 1978,—vide Notification No. HVS-LA 

L (COSK)-1/78-79/143, dated the 6th Decentber, 1978. 3, पद ताजा A 
e _ W oL ' «.. . { . ७. i.-l’L Sk अ11६ जा हा 

SELECTION OF RULES FOR $CRUTINY “FRAMED  एिसॉफिरिए, 
. THE V_JARIOUWS- . दिनकर व 

M न न नम d 

r 

o . The Committee selected the following Acts for the scrytiny; of the 
Rualés” framed there under' ;— ~ 7 "% -‘."“,O" नए T, 
s v बज D ke का हर हर R अबअसवाेगलिक - एज « RPN पता. 

g - Th__-' Pumijab’ s -y ~Act: PR SNV YUUVE R VLY. S Y P U W R . 

1. "पड Punjab Tenancy Act; 1887, % 5 70 o iy कम रात री, 

12, The Punjab Land Revenue Act, 1887, - ¢e. कि उय+ . 14... 

3. The Haryana Ceiling on Land Hold'i"n"'g's""-A"crt,a 1673, -0 -0 

' 4, The” East Punjab Improved Seed and Séedligs Act 1945, 1l ite द-्य14 चिप



बन
कर
 

पुल
््न

्य्
क 

ay 

B4 Fie Patyanna” Dbt CCoHto] /of Reénfand Tvichon) st 1973.0 

6. ‘The Police Act 
की नाभि जी L हज | निभा . D I-‘_y L] - IF : कद पट 

7. éIPc‘ Hary_}_ana General_Sales Tax Agt, 1973, _. L e an 

8. The Punjab_Excise Act, 1914, . “ £ - —~ ~ गा LR A [ I_‘ E 

9, The Motor Vehicles Act, 1939 T - . 
- - - - B ’ - 13 - -1 L ‘t N 

10. The Faridabad Complex (Regulation and Development) Act, 1971 
न ना न था 

11. The Haryana Industtial Estates (Devélopment and Regulation) Act 
1974 

अ L «न e TR हे. 1 जि ्न्नल -न्+ * ली - - LY LS ‘ B a 

The ~East Punjab, Conservation of Manure Act, 1949 
o ना ४ = 1 

- 12 

13, The Punjab Livestock hnd Birds ‘Diseases *Adt, प्र; ~~ "I 

4." The Haryhkhia 'Homte \Gufitds Agt, 4974, ==~ न T i n 
LIS . - - नाल ] 

15, The Haryana Mechanical Vehicles (Bridge Tools) Act,-1974 

98 THe"Hatyana Reqdlsitlonmg and “Aequidition of IMoveable Pidpefty 
Act, 1975 - 

P71 The Punjab * O&Supany Tetidthts (Vesting of Proprietory Rights) Adt 
1952, + - . 

hgr “ThePluhjdb TAM "Revenus (पाली Act, 1958, * , e R 

री मफ़र पिप्रणश0 Land Revenue (Special Assessment and Exemption) 

I r 

20, The Haryana Minerals (Vesting of Rights)-Act, ~1973i~ पद 

सर e *Havyaila Polibitioh ot Sineking'in'Cineia and Theatre Halls 
5 TARE1974, 

o Tt o b T - - g 

2 . न LT T 

2., मद, मिबफावन तैपबाए मै 1974. . N 1_ ”“MJ . 

93, पड "Kirikshietra 'University Act, 1956. एप ्, 

24y, The स्वाद एफिबक A 1975, 
(95" PheHatyaiia"Canal भाप Driinage Act, 1974, - ~ -t 

s 

26,  The Haryana Development and Regulation of Urban Areas Act, 1975 

27. "4 hé flHaryd'na Rice'Colrses “Licensing कै, 197677 © - ¢ 

28, The Haryana "Véterinary Cotiticil *Aét, "1976:7 7 
21 L\‘T सन एप 

29" The Haryana Dowry‘_‘1 Protliion A, T976; _— .



38 
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31. The Punjab Gram Panchayat Act, 1952, 

32. The Punjab Panchayat Samitis and Zila Parishads Act; 1961 

33. 'The Punjab Homoeopathic Prac'tit'ion.ers Act, 1965, 

34, The Punjab Labour Welfare Find Act, 1965, 
[ PR कद हू " .‘la 

. - 
. 

. . . RULES SCRUTINISED 

The Committee scrutinised the following rules :— 

1. 'The Haryana Canal and Drainage Rules, 1976, framed undér the 
Haryana Canal and Drainage Act, 1974. - . . 

- है. ८६ 

2. The Punjab Village Common Lands (Regulation) Rules ,~1964, 

Aframed under the Punjab Village Common Lands (Regulation) 

ct, 1961, = - 

v3.. The Haryana Land Holdings Tax Rules, 1973, framed under the 
Haryana Land Holdings Tax Act, 1973. . 

.4/, The Haryana Ceiling on Land Holdings Rules, 1973, framed under 

the Haryana Ceiling on Land Holdings Act, 1972. - 

1 

5. The East Punjab Conservation of Manure Rules, 1949, framed 
under the East Punjab Conservation of Manure Act, 1949. i 

6. The Punjab Land Revenue (Thuf, Sem, Chos and  Sand) I_R',e__m.il'ssl'o‘n" 
and Suspension Rules, 1960, framed under the Pupjab Land 

Revenue  Act, 1887. L ST _ M 

. 7...The Haryana Development and Regulation of Urban Areas Rules, 
1976, framed under the Haryana Development and Regulation of 

Urbar Areas Act, 1975. 

8. The Haryana Urban (Control of Rent and Eviction) Rules, 1976, 

Afra.med under the Haryana Urban (Control of Rent .and Eviction) 
ct, 1973. ’ 

9. The Haryana Mechanical Vehicles(~ Bridge tolls) Rules, 1975, 
Aframcd under the Haryana Mechanical Vehicles (Bridge tolls) 

ct, 1974. 

10. The Haryana Homoeopathic Practitioners (General} Rules, 1975, 

framed under the Punjab Homoeopathic Practioners Act, 1965. * 

Meetings held and business transacted A 

The dates of the meetings , the. number of members present gnd the 

ड
र
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~business transacted.at each meeting .are given below. e _____ 
कै - 2 न - L ¥ 

Sr. Date of meeting Numbar of Busingss trmm_wam-acted 
"Neo ™7 & . 7 " Members . * जि A GO था 
T LT ~ “Present 

1 2 - . 3- 4 

- Tt N + «या TR 5 
_ 1. 20th July, 1‘91’8 ) 5 I. Scope and functions of the Committee, 

. ) 2, Appraisal of work done by previous 
- Committee. 

- i - R T D L. हा. * ते - - '\v - .: ¥ 

S ) 3. Selection of Rules for scrutiny. 

v 2. 27th July, 1978 ..~ &  ~Scrutiny of the Haryana Canal and Drain- 
LTl ० 7 - ) age Rules, 1976, framed wunder the 
i - - . Haryana Canal and Drainage Act, 1974. 

3. "10th August, 1978 6 Resamption of scrutiny of the Haryapa 
R पे हे - - Canal and Drainage Rules, 1976, framed 

. a -under पड Haryana Canal afd Draidage 
- - . Act, 1974, 

~ 4. 18th August, 1978, - 6. Do e - 

ग. 5. i4th September, 1978 6 Do 

- 6... 22nd September, 1978 . "~ & 1. Framing of the questionnaire by the 
«1 ' . . Committee to discuss the same with the 

Committee on Subordinate Legisla- 
- - का - *  tion of the Goa-Diu-Damzn- and 
ot oo Kerala Legislative Assemblies. 

2, Resumption of scyutiny of the Haryana 
= s P Canal apd Drainage Rules, 1976, fram- 

दा * न न o गए A - ed under the Haryana Canal and 
R . *°  Drainage Act, 1974. 

* 17... 26th SBeptember, 1978 C s Discussion on matter of common interest 
o ., : with the Secretary, Goa Daman and Din 

at  Panaji, 

. 8. 30th September, 1978 5 Discussion on matters of commor intefest 
: - : with the Committec on Subordinate Legis- 

. - lation of the Kerala Legislative Assembly 
. . at Trivandmm. 

. 9. Sth QOctober, 1978 . - 6 Scrutiny of the Pupjab Village Common, 
Lands (Regulation) Rules, 1964, framed 
under the Punjab Village Common Lands 
(Regulation) Act, 1961. 

- v 

-10. 18tk October, 1978 , 6 Resumption of thescrutiny of the Punjab 
. Villagol_ Common Lands (Regulation) 

Rules, 1964, framed under the  Punjab 
Village Common Lands (Regulation) 

_ Act, 1961, 

* 11. 24th October, 1978 6 Scrutiny of the Haryana Homeoepathic 
ही ह Przctitiorers (Gereral} Rules, 1975 

_ framed wunder the Punjab Hopoeopathig 
e . Pragtitioners Act, 1963,
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WM_- नजर बह सिम हल कक, ot अल “नि, न कया न i o कला जन न 2७ न g 

1 2 3 ) 4 

brgyeinay srorind Yo i दा 'पग 20 ok aB 
12, 2nd November, 1978 5 Resumption of Scrutiny ए the Haryana 

Homeopathic  Practitioners  (General) 

i e i e~ Rules, - 1975 -framed - under-the~ Punjab.. 

_- b Homoséopathic. Practitioners Act, 1905. 

13. . 10th November, 1978 N TScrwuti-_nyb H_-of ~the Punjab 'Land—‘Re.v_'enhue_' 
दवाएं witio soiiond L. on के. (पाए Sem, Chos andivSand) Remission 

and suspension Rules, 1960 framed undcr 
apoivory W —rob Mo उप T 

_ Re Ml की 
14. 27th November, 1978 6 
Sl Wi निज T इज जय कद £ 

उदय Lnt lunsd anon पा Lo vk 
s ० को L6TRD Dl * 
AT A zprmend एल Iz पे L.-J-'rl-fI- 

smaveH wirto velwmee यह पद 1o 
ey 'f.'"- हा. et T .{1 g Vs ,,D. 

L3 §7 1 Deberibér, 19787 S एि्िए हु टू पाए: कार्य SRR S S 
कि ले कक IR 

16. 19th December, 1978 एप 6 
ol 

offf pd पा पाना दिए, के. oG क्र है .. माय L 
सवा दि पे grmen दन,  याइ i वि उन, जि 
-हगिटुक दी arnibwd € "रा. , * जद 3. 
b7, T1thJanuary; 1979 न दो 16 

-£ न पा) T S T SR ही Aq 

anerrH 0110 arite g सास, _ पे 
et Q) kSl ot नहीं > 1 ये. 
bnr 1D एक, हार दि st vl दा. bo 

की oA coinC 

15000 v to Y कि. है पावन - दा G 
प्रो LR SRR o U I, T A S L 

सु, ही... है. 

118, 19th Jasuary, 1978 . [, 4 - है 2 हा 
—2iy है के गत कि, दी न b, ) गद  2पदार 
widors A सन वा न 3 जि अं, खा रह जात 11 

नल हि हनी . 

आया ०. जे s हे एव थी दि a0y Tae 

brooroa? i zied पे न] 1 

bl - ८ दल D ot F ek LT PP, 

व बे , उकध हु | 3 

19, 31stJapuary, 1979 7 

duim et Mo हू Thark 40 नछ g o] 
एम S 'S At . Ny 

i नि तप आप et उपयना bonot R दर 
(rovieligsAY हि: T romumul रा है 

िदी। इज, 

जा TR0 PO, ' ना कि I थे T रे 
के चर नि 2 (1. उप.” रे नि जि पद 

उंविविध्पिए st do, L रद ” का. Lo 
स्का शिलि  लक KWL 

१ पा. Sthe Punjab Land Revenue Act, 1887. 

1. Scrutiny of the Punjab Land Revenue 
Asscssment  Rules, 1929, framed under 
the Punjab Land Revenue Act, '1887. 

2. Scrutiny of the Haryana “ ‘Mechanical 
Vehicles (Bridge Tolls) Rules, 1975, 
framed under theTHa.rya_na Mechanical 
Vuehlcles (Br;dge“_‘_ho_n“s.d)‘_L_'Ac_it: 41"9,'{‘4 P 

Scrtiny of the Haryana Land Holdings 
Tax Rules, 1973, framed under the Haryana 
Land Holdings Tax Act, 1973. 

T नए -हठ अन्य M 
Oral 3 exanu'n.ation‘ of 'the "-repmrtatwcs 
of the Development and Panchayat De- 
partoient  with’ 'Tegard “to'ithe ™ Punjab 
Village Common Lands (Regulation) 
‘Rules, 1964, framed.© under? the. Purjab 
Village Common Lands Act, 1961, 

1. Scrutiny of the Haryana Urban (Con- 
rol of Rent and Eviction) Rules, 

1976, framcd under the Haryama 
Urban (Control of Rent and Eviction) 
Act, 1973, 

2. Oral examination of the representatives 
of the Health Department with regard 
to the Homoeopathic Practitiorers 
(Genecral) Ralés] 1975, framed §under 
the Punjab Homeeopathic Practitioners 
Act, 1965, 

Oral examination of the representatives 
of ‘the Revenue' ~Department ™ —with 
regard to the Punjab Land Revenue 
(Thur, Sem, Chos and Sand) Remission 
and Suspension Rules, 1960, framed 
under the Punjab Land Revenue Act, 
1887 and the Harvana“Land ‘-Holdings 
Tax Rules. 1973, framed under .. the 
‘Haryana.Land Holdings Tax Acf, 1973. 

1. Oral examination of the representatives 
of;the Irrigatich’ Department: withre- 
gard to the Haryana Canal and. Drain- 
age Rules, 1976, framed umndér the 
Haryana Canal and Drainage Act;1974. 

Oral examination of the representative 
of the Agriculture ,Department . with 
repard to the Bast'Punjab’Conservation 
of Manurc Rules, 1949, framed uinder 
the East Punjab Conversation of Manurg 
Act, 1943, - 7 T 

F
 

का
 

v
 



सुना ey उरी 1o बधिल शी नया कापाफिचठात Tl नेता नस o ban 
शशएएीििपपपरर््केापिटादएल्ल्एल्ुए च्वद F संगम वध था) 

गयी गए T एप एए पाएगा = 3;Oral~examination of-the representatives- 
10 जरा लए, of jthetTown सात: Country  Planning 
कि , टू हि पदक पाप Department with regard to the Haryana 

_ Development and Regulation of Urban 
PR T T T T T T कतई हाट 1976, framed upder (छा 
L गज Haryana Developmentiand~Regulation 

of Urban Areas Act, 1975. 
- A e PN B T L 

20, 7th February, 1979 7 Oral examination of'the "represéntatives 
नि of the, Revenue Dgpartmnent with regara 
G to the«{Haryana'Ceiling ion:Land.Holdings 

Rules, 1973 framed under the Haryana 
» Ceiling " on Land Holdings: Act, 1973, 

, 1979 4 Resumption _ of oral examination of the 
21. 12th February, 13 representativesof- thel Hrrigation® Depart- 

ment in respt of the Haryana Canals 
ना and Drainage, Rulps, 1976, framed under the 

Haryana Canal drid“‘Drhinage~Aét, "1974. 

23, कफ Febraary, 1979 6 Do उपज ints : 2 दे 

23, 19th March, 1979 7 The Committes drafted.and finalised their . Report. नह 
0 : R 

N Mectings at places other, (than,, Chandigarh, - .\ ) 
The Committee undertodk an official tour ‘of 'Goa Damar and " Diil 

" and Kerala3 States. with a view-to-have discussion with Jh,e,__qumbe_rs of 

+, the Committee.on Su'b_cv'rd_inla"tc_ Legislation ; 0 these, St ate पति, गा Crritoty 

. .tegarding the- Procedural matters pertaining 0 the 'Working' of the 

"Committee'on Subordinate Legislation of their respective: "L6g15_1_a'f1ures 

-.and held ,three meeltilnigls at difierent places i.e. New Delhi, Panaji and 
r पक g ' v 3 5o ML ) 
सिर PN s AN एव - 

T छाए! तल - - o 
. .“'n-varn-d- T - . DR छइ दा जा R L B S 1) 
A et 4 +* et Repoit Presented हायर पे 4 पथ एप - ar o e + वा ek B T ) 

a Tl 111. अं] मत o L दा; 1... 4 नि 1 पट 

याद Committeg presented to the iHou_se their Tenth R_e‘)porta.. on the 
R P a शिवाय Lot अर ह। वर रद पायी 1979. " At LS पा < - 30th March, 197 जध्व्य व Lt b सात oTLAINE 40 go 2१1 M रद ' 7० proteelings”t B2 5 व दे <t o bu 
v बज e e दा T - VI T S बाग घटा यों 

710" Rirsord of फंड "proceedings Of the “Commities हि 5 Béén Kept i the 
Haryana Vidhan Sabha Secretartat, एप T, 8ToNDT el हा 

To . o et ० इाथ 2 नाल पद 
bsb. जा »_oiioReview of the Committee of Privileges 1978-79 

i —_— i i गए et न ना एल —— 

1. The Committee consisting of 10 members-wasmorfinatéd by the 
Speaker. on the 8th April, 1978. हनन Laer e d2 8 £ बज 

कै. Chaudhri Partap Singh Thakran: was -appointed;by; the;Speaker 
as Chairman of the Committee. The Committee held a total number of 
10 meetings during the period under review® The'name?of thelmenibers. 

e s e T Uy S ब्ध > 

»
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and the number ‘of meetings attendediby each of them are SHow 10 

~ the following ~table ;— - -- - - === = पिएं - - e e e 

BN, - NG, .. ‘Nage of M M'Wem_———____—__——-_——:b"er - . Number of 
A e ectingsaliond™ meetings attended 

1. Chadbiti Partap Singh Thakran 10 
किक .= 
7% Chaudid J’I‘agj""i‘t Singh Potifoo 1w 

यु ShHKE, Powal -~ - @ 4 

s r_Cr-‘”hha"u*dhr“:'r'i"’KhIu;rsh‘}i.d Atimed रे पा. -तान S 

6! का Lo Siigh : 
7. Shri Mani Ram . N N 

» -Ig: 'Chavdliri Ram Ll Wadhwa ¥ * -«. 1 इयर «६ 

-=- 9; -Shri‘Tek-Ram - नि 9 

11, Chaudiiti "l Sing Dlal = = एक ™ - - 4 
LT _—-

—-— 

o .. 3. 'Shfi -Lachhmdn ‘Singh,'Shti ‘Bildsv Tayal and Shri RamiLal 

' ता जिन “fesigned , froii the fmembership of the Cdmniittee, «On ‘their 

_“dppoiritment "85 Ministers, 0 12:5-78, 20-5:78 anH 16-5°78, respectively. 

L (PORVIN N  ्-त e e e e i [T g .. ' 
4, Shri Ganga Ram, Shri Deep Chand Bhatia and *Shri “Jagdish 

Kumar Baniwal were nominated by the Speaker, on the~ 25th May, 

1978, to fill the vacancies caused:by फिट e resignation of Sarvshri Lachhman 

Singh, Baldev Tayal and Ram Lal Wadhwa who were appointed Ministers. 

L i _T PRI किये अदला Y iy bt [जि न वि - -~ 

5. ‘Shri Ganga Ram resigned from the membership of '_’].t_he. Commi- 

ttee on the 30th November, 1978 and Shri Devendei Sharma®was‘nomi- 
nated by the Speaker ‘on the 6th December, 1978 to fill vacancy. 

RN व 

6. The number of meetings attended by Sarvshri Ganga Ram, Deep 
<-{Chand Bhatia; Jagdish : Kurmar Baniwal and .Devender Sharma are shown 

in‘the following table i— = T न P N 

Sr.No. Name of Member Number of 
.- . % . _ . __rmeetings attended 

- 117 1Shri"Ganga-Ram -....._''. ”*._ «7 

2. Shri Deep Chand Bhatia R बहिन 12 

o~ 5. iShiri'Jagdish'Kumar Baniival ] A 

" *4, “ShritDevender Sharma ... . , . ... L d--"' 
] 

. e ki Ty — W का 

o
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Question of Piivileges Considered”  ©. .1 .. 

. The Committee considered quesfion of alleged breach ही privilegs against Shri Surrender 'Singh, M.L:A:, which was reférred 16 it."by the 
House, on the 9th March, 1978, for examination. 

‘The dates of the meetings पाते, togetherwith the number of members 
3 * "present and the Business transactéd at each meeting, .are given below :— 

," JBr._ Date.of - Number ‘of Business tramsacted | -:, 4 0, meeting Members - 
present SRR 

नि वि के + L 3 . I P ’ हि कस 1, 723.5-78 LT 6 -Sc_rut_ihe_nised Jgertain, -documents, forwarded 
) - by the Eddcation Minister ¢oncerning the 

privilege issue, 
ot T | P - 4 \: 
* 2; A7-8-78 g 1, Consideted the jprivilege;. issue -apgainst ] . Cha_udhri.Surrcnd_cr Singh, ML'“A 

2, Chilked but prograthme “for + s"t‘u“dy 
_ * tour, -~ Tt RN 

Ay - e ने i [P 
3, Decided to prescrt'a नि 

- rt _asking for more time (upto 
31-3-1979) for the submisston of 
final report and authorised the Chair- v . ‘man_to’prepare, ‘sign-and -present the 

. same to:the Holise. e है 

3. 21-11-78 6 Considered the privilege issuc against 
- Chaudhri Surrender Singh, M.L.A. 

4. 30-11-78 9 A. Considered the privilege issue against 
Chaudhri - Suricider Singh; MLA. 

L 
. Lo 

- -2, Discussed the procedure to-be adopt- 
2 ed for exaniining partiesfwitnesses, 

5. TR T T 7 Considored  the, privilege , issue against - . ’ Chaudhri Sutrefidér Sirigh, “M.L.A, ~.“ 

i— -6, 15-2-19 - - 7 ~1;-Consicered -the-privilege -issue againat b +Chaudhri Surrender.Singh M.L.A. ; ' LA . "'an‘d‘ +L 

' . e _. o eaxia « द नर 2. Decided fo present the™ second”  फाटन 
Jiminary -feport iasking -for:mote time 

I ~lupto, 730-9.79) | sfor :submission of 
_ - - final report and authorised , the Chair- 
. man-t¢ prepare, isigh and-present the 

same to.the House. » =~ & 

=
 

Study Tour गए Tamerd o TG 

The Committee undertook a,study-tour  of Southern States, and 
Yeld l.the meetmgs on the dates and places “as indicated héreunder = 

4o 29.9.1978 (Haryana Bhawan, New Dethi). wi द्.1.. &



gdd 

3. 1.10.1978 (Madras-Tamil Nadu):} o £ciie.x0 

3, .3.10.1978 टी [ 
के उप DA 1 पिन 1507 00 suttinnnd suT 

ot (4.117.10.1978 (Haryana Bhawaa,:NewRelbidauinmiwe घर्फेट denin o 

e वे. s frd o 3O norald iR 5. no gauoH 

Reports 
रे है दर्जन दे प्ले] पेठ ८्जौय था 

Session. Vo, 
नि का लगना बा = था “हा e न न हा। का नल “कि ला 

_.... विद Committee in its prelimju_,ary'r_peo_rt",fisu*b‘ml_'tfited__ on 28th Angust, 

111978, “asked for exténsion’of time upto 3]st March, 1979. 2571 

On the 19th March,” 1979, thé Chairman of the Committee presen- 

. sted- second préliminary report asking for the extension of timg,’ -fér the 

submissioir of répoit, uptil 30th September, 1979. But when a motion 

,for the extension , of time for submitting the final report, was moved an 

amendment, given notice of by Shri Shamsher Singh Surjewala, a mem- 

ber of the Opposition, was accepted and the matter was closed. 
- . -l 1 i -k 

LY oL " " Proceedings 
L अदा " अ ५ नि -1 

जय मक + ४ या S L NN | 

का +i, “Acrécord *of proceedings of the meeting of the Committee has been 

kept in the Haryana Vidhan'Sabha Secretariat. 

P न ... «. ,. *« तल Commi 2-- 
५ it ase . >्- Business Advisory Committce 

r+ v+ The Comuiittee, consisting -of six fnembers, which was® nofinated 
“by "the Speaker “on"14th August, 1978, held one meeting. The names 

of the members of the Committee/special invitees and the number of 

- _meetings attended by each. miémber are given below पा 
- A -0 [ 

* -8r. Name of Members .-+ ) B No. of“"-meetings 
No. - *° = * = =0 07 attended 

¢ रीना, _ Col. Rao Rani Sing’h",:"_Efl_Jx—officio Chairman. 1 दया Singh B oficio Charman, 1, . 

e 2. Brig. Ran Singrh, Agriculiure Minister,Member. 1 

4 47 पाए, Rarh'Lal Wadhwa, Minister for Parlia- 
v 1 s mentary Alffairs,' Member. 1 

पा 4.2 0. Rizaq Ram, M.L.A., Member. 1 
5, Ch. Shamsher Singh, M.L.A., Member. 1 

1 = - 6. Ch, Partap Singh Thakran, M:IzAG Member—— " 

i i 
T जा, e 

Special Invitees g WIS 1IN 134 

9० 1} +KariWar Vijay Pal Singhf Déphty Speikery suiiianed il 
5 R‘a"o"D'a"lip' Sing‘h,'M'.L.A"." ., विन उ-किक Sl no ennuduin .-rhl 

3. Ch. Har Swarup;Bura, M.L.A. ..t tongell) ol (] 

bisy



' is 

..... 

—the-ld }Session;1978,—continued for-the Session—of the Haryana- 
Vidhan Sabha held from the 26th December, 1978 :)l'_' his ofinétmttee 
also he]él‘ one meeting durihg the'Sessiop पिन oL bfi___"dw}og vy 

गई names of the Members .ofithe ‘Commitfeé/Special ८ Ynvitéés and 
the numbers of meetings attended,1by each imember: are givem below पा 

डे व नननससिरिड- रा क ्वनाा 2-ए ्म्टेटरा लि दि. कर न जननी की कक न TN रा 3 ST TN o 

- Sr. Name of the Member No. of  meetings’ 
i No. attended Ietosg@ 

4'. o 195902 राय reni? a9 veil¥ 1ewnsl दे 
. . . igh, Speaker, Ex-officio.Chairman 

l_' 'f-COI Rao.Ram Sl हित Spea oL कु नवमी cilgosd 8 

£ 2. Brig. Ran Singh, Agriculture Ministér, Memberisvwe 18H D 

3. Ch, Ram Lal Wadhwa;"Minisfer fot Parliamentary 
_ Affairs, Member 

Vel sdmooedd MVE geymup AR no bl c1v7 द्रव कार gdT 

जय, Ch. Rizag Ram!M.L'A iMember.3£ 417 बहु wwdsT एसिड ko bas 
हाजिर ol साय elumieud 2 दामों rlintnr ~Gi slde) s 1507 enaitcsm 
12530 (गए Shasrisher Singhp M:ITAT, Member. - ™1 पक गा roigli 2 
बरी bag हुए  admen- 3 3¢t of 8§08 तकिया MY हएर 1 

6. Ch. Partap Singh!Thaktan? ML A% Membar: सस्ता 1 पिएं 

Special Invitces BetuoerrS choqaf 

i o Kfi'11'.Wa'l'bVij&'Y?Pfl'l-TS‘i“n"gl‘l’,'(D_‘ép“Uty'S'p‘_e’a‘ke'r.a"'uaq_-fi' noirollc) 14T 

' 200R40:Dalip'Singh, M.L.A. उपर Tl fosidul 1 32 
O¥L 

——3~Ch-Har Swarup-Burg;M: Iz A i} - 
~ fergp A B0E oY ol Yo rotinzells राव दया patirkpet पा 5, Ul 

The Cotitditteeft whichriwas! constitofedrin™ thev1isto Seséion™ of the 
- Haryana Vidhan Sabha held in December, 19787%¥ide! Notification 1 No 
¢ HVS-LA—?S,’?S[MS -dated the 21st/22nd December, 1978, continued 

.duritjg othé Session Theld in'themonths: छा, February-March}-1979,veXcept 
i Ch. Ram Lal Wadhwa, in whose place '‘Shri:Mool Chand-Jain was'nomi- 

i—‘ - nated vide Notification No, HVS-LA-4/79/8,-dated the 14th/15th Feb- 
TR ruary,§19797 1 101 il Mo दाह कर Ll e et mgus et A 8 

erel का गयी वन सपा 1rind दि दि ला, पे bryipa एव लए 

This Committee theld"énly (thrée mieetingd’ during "पट 1Sezsiofirt 2 2 
V@ rop 4 सदर खाए ,राधघ्रसाहिन सह 

The names ए the members of the Committee/Special Invitees and 
the number’ रथ प्ल्टप़ाइड attended'by~each-member dre"given below: कि 

_ आए पलों नल . हुये AT उतशा दर ा 
लि न कण पक साय सकतफूए मद क पल 10w री U T Al ] 

Sr. Name of Members " एप न हर (0. पड ?meetings 
No. ~* attended 

T 0P S 0L बला उठ नहला TMGIFReT LOCEE rLeona e € 
भय पक वि Y et 

1.. Col Ra0 Ram Singh! Speak'eu;,_’Elx‘_‘ officio (मादा पका, ते फिर 

2;  Brig. Ran Singh, Agriculfure Minister, Member, i T
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- tecord of the Proceedingsof the micetings  of the Commifice ~ has 
been kept in'the Haryana Vidhan Sabha Secretariat Tl 

oL 2 "' House Committee 
[l ला 

+- - * The Committee consisting .of five Members, was nominated by the 
Speaker on.the 21st June, 1978 for. the year 1978-79 

2 दा, Vijai' Pal Singh, Deputy Speaker, was ex-officio Chairman of 
the Committee 

T 
. The'Committee held 11 sittings (8 at Chandigarh and three at [ ammu 
& Kashmir) 

T 

The names of Members and the number of meetings attended by 
each of these are shown in the table below :— 

Sr.:™ " '~ Name of the Members i Number of meetings 
No. .- .-, . न्यू L. attended 

L . 

. 1. दिए. Vijai Pal Singh, Deputy Speaker, Ex-officia 
Chairman 6 

—2, Ch.Om Parkash‘Rana , . 8 

3,. Ch, Karam Singh ) ६८ 7 

4. Sh. Mange Ram Gupta.” - 10 

" 5" की, Ram Kishat ", (" 77 पा 

- *हए « Shrlal Singh; M.L.A, was'nominated as 
Special Invitée on 15.7.1978. 5 

बन सक > N ] 

* The' datés of the meetings,™ the attendance there at and business 
transacted/subject discussed at each meting are given below पा 

*Sr. ’ 'D"a'_tr‘_'fl—c” Number of Business transacted - 
. No, - Members - 

. _ Prescat 
“छापा 5 - 7 3 

1. 271978 3 Discussion with the House Committee of 
. . Uttar Pradesh Vidhan Parishad regardiag 

the functions of the Honse Committees in 
- - - the respective States 858 also on various 

© pther matters of common interest.



1 2 
—— e टणथणणणथणणथणणानतन 

. 4 
DA . 

2. 17,7.1978 

3. 31,1718 

4. 21.8.78 

5 12978 T 

- 4 

[ 

" Haryana शत: ड़ HoStel . 

=~ सता to-all पड telsphones in the rooms of — 

i 5 - विन 

"है, Conmdecifion of लिपि, No.« रहेंगी 
78, dated 29th March, 1978 received 
from the Chief Secretary to Govt, Har- 
Viha regarding allotment of rooms in’ 
Haryana Bhawan Delhi. . 

3 Gansidtabi G e ™ 
3. Cdnsideratioft of हिला No. 2088; dated 

1.6.78 réckived from thié Difector. Tou- 
rism, Haryana relating to revision of rates 

< of mecegsary articles in the Canteen of 

1, Oral examination of the representatives 
of thé Hobpitality Organisation, Haryana. 

2. Discussion on providing &f baddings ~ 
in the Haryana M.L.As Hostel. 

3. Discussion on ‘providing of (फट lights 
ही, place 6F buibs. e 

4. Consideration of Complaint dated 27.6.78— 
आम by Shri Ude Singh Dalal, M.L. A" 

5. Discussion on providing of addit_id’hn’arl 

M.L.As Hostel, 
| 

1, The ‘placing on record the profound 
grief and sorrow at the bmitindly and sud- 
den death Mem'o'f sathi Ayodhya Prashad, a 
Ssntbnhagn ibér एवं the Haryana Vidhan 
abha, 

2. Allotment of ¥ooms df शव... हेड Hostel. . 
for the next Scssiont of Haryana Vidhan 
Satha. . e = 

3. Discussion on फिट provision of beddings 
inthe M.L.AS Héétel. " गा 

4. Discussion fof providing.a Radio Sat in 
_the Haryana M.L.As Hostel: 

5. Discussion of tour programme of फिट _ 
Hoise Conmittee. - 

6. Consideration of complaint by Shri Lal 
Singhi M.L.A. in respect of Fat No. 6, 
S. Ouarter No. 12 and पड Girage. 

1, __Domfis'"io'n" l|r:|1""1'_043"'];>eci.'“" of a'll_I_‘_o"tm_'ne“.t' of Flfl‘tls v 

2, ‘Decision in respect of allotment of, Flat 
Mo, 28. 

3. Report and decision in respect of Fiat 
No. 6, Servant Quarter No. 12-and Motor 

--Garage No: 1. - गए 

4. Decision in respect of Wire Gauze Doors. 

5, Decision in respect of complaint of Shri 
Sant Kanwar M.L.A. 

है, Discussion on deficenecics in the Haryana 
M.L.As Hoste], 

5 

- 
b 

3 
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1 2 30 H 4 

“6. 3, .'7'!8 o की 6 Degision on the complaint of Shri Ud 6. 310 o6 J__lSmghfiec.DaaQfl the gomplaint of Shei, Udg 

. " -, Amegu__ dments to rule No. 4, of the Hars 
vana Legislators Flats, Sorvant quariers 
apd Motor. Garages allotment rules 1975, 

-t ”"I- v 4 a l’ - ua 

wa o o0 - 4 L 3.:Caonsideration of letter No. 24/1/78:RVA; 
पाठ 20 HaB.TB from’ the mgd_Cluef Secretary 

o न e e - 1q Goy Iyana —relg.rg I reegvation 
T, L ‘. in Haryana A'Bhawa"'p‘,‘ ew Deihi, ™~ N 

4. Discussion an_ Quality-of meals served 
in Haryana Bhawan, New Delhi 

sio 20 0 5. Decision jin respect of Application of 
४! ८. 4T « v * 7 " Shii Sarrendes” Sin री पसिन्कित प् 

retention of flat. . 
= -, f . - - - बा” पथ 

"6, Disciission उच resper} of allptment »of 
flat No, 28. U R व 

- - N Seqretary of T & K Legislative Asseimbly - - 

b - . - ;. on-vaEous एड of common jnteresy. ., 

8. 61078 4 I. Review of discussion held with the 
e 2l e = .- - Deputy Speaker J & K Legislative Assem- - 

S T by on 5.10.73 ः a2 

7 न. 51078 R = 4. .71, Discussion with-the Deputy Speaker and 

9, 8.10.7-3 4 1. Discussion with Deputy Speaker/Reps 
- —_=- el - resentative of J & K Legisiative Assembly. 

10, 27.11.78 5 1 Consideration oflétter dated 21.11,78 of 
पक छिप मयष्डरी लोड! मिल L.A., 

T er gdat o तु! SWirup 
Bura, M.LLA. Cuc""ular of 8h, Dar- 

r bari Lal Gupta, . . | . - 

¢ 2. Consideration of allotment ‘of Flats, 

P .. 3. Considération”of reni® of<rooms from 
persons other than M.L.As _ 

11. 53,79 6 = 1, Consideration of provision of beddings 
inthe M.L.As Hostel. | = . 

v 2. Consideration of letter dated 28,11.78 
, Iroght_he Chief Secretary to Goyernpent 
gl .t ryana‘in. yespect of reservation of 

acommodation in the Haryana Bhawan 

: Dely S NE 3 
3, Consideration of letter dated 18.12.78 

- = - न जा - - — from+the Chief Secretary to Government,— 
Haryana in respect of providing radio 

. get in the Haryana M. L As Hostel. __ 

. 4 निज of-applicatiops जि allat- 

5, Consideration of ‘the issue of misuse of 
~. . curtains ete in the M.L.As Hostel. 

* 6. Consideration of application of Shri 
o . . Harj Chand Hooda, M.L,A. rgparding 

कद T - M ८ ६. * allotment of flat NO 1877 

e देगी Cmrrre o oo o WA, wiks el Wewrwwe या semram =X 



- Proceedings 

A record of proceedings of the meeting of the Committee have been 
kept in' the Haryana_Vidhan Sabha Secretariat 

- —— था पा. e = 

AL e T Library-Committee 

जि The Committee consisting of six members and three Special invitees 
was nominated ‘by the Hon. Speaker on 14th July, 1978 
i "l . 

- Shri Inderjit Singh, ‘Member 'ए the Committee resigned from the 
Commiittee on 12th August, 1978 “and Sh. Jagjit Singh Pohloo was nomi- 
nated in place of 8h. Inderjit Singh on 17th August, 1978 

६ T T । 

Shri Mehar Singh Rathee, Special Invitee, also resigned from the 
Committee'on 19th July, 1978 on account of his inclusion उप the Cabinet 

Shri Bhale Ram was appointed _ by the Hon. Speaker, as Chairman 
एवं the' Commiittee.- - 

. 'The Committee held 17 meetings. The names of the members and 
of the Special invitees togetherwith the number of meetings attended by 
each’of them are shown - in the following table दा 

Y| 4 oL s कै « (Y 

Sr. Name of thé Members No. of me:fe:t1'ngs.‘-_F--—--'_——_'_._._—--_._.-_-_-_‘_-——’—.—___.———__%._~ 
No ) i L. attended ८ 

ही लि 21० एप, फदापपाका हि 2 17+ ता 

. 2. Ch, Bhag Mal, Member . 17 

3_._ शा ऊिवारएँवा Khar, _.M__e_m_b_er_;- - 11 

o4 , डा, Sumer Chand Bhatt, Member. 16 

5. Sh. Jagjit Sin‘gh""Po""r'hfoo, Member. 8 

.6 आए, डा छऐल्सें, दादा, . 17 

o 7. Sh. Devender Sha'rmal', Special invitee. 15 

:”8 h -Suh“. K1)hursh‘1d .Ahm'ed, S_pecl]'allginw'tee. ] 

दल ' 4 

The Committee examined publications on different subjects and 
278 books were purchased during the year. The value of books purcha- 
sed during the year, including the newspapers/magazinges etc., 15 Rs. 22,050 

l Study Tour 
ना न *. सौ व न कान - ० 

[ पथ 

The ‘Committee Undertook a study toutr of the Tamil Nadu and 
— Kerala States during the year, - 



5] 

न i —vM!eetings held -and the-business transacte&_]—: अल न 
3 . 

Details regarding the dates of meetings, number of members present ” 
- and the business transacted at each meeting are given below i—- .' -~ . 
o s हा गज . 

TSt Date फेक एफ एयय No.of ' + . Business transacted 
No. Member 

! पा s T .~ .7 L. Present 

N A J3 4 

" 1. 3istTaly, 1978 5 The Secrotary, Haryana Viohan Sabha, 
. ) welcomed the Chairman and Hon. Members 

गज . of the Commitiee and apprised the Mem- 
* 1 . 4 bers of the Committee, of the budget allo- 

cation, for purchase of books etc. for the 
v T Library for the year 1978-79. 

’ ’ T The Committee desired that quotations be 
invited from varjous bookscllers, local 85 

3 vt - well 85 outsiders, for the supply of books to 
. - 3 the library. 

7. ' . फाड़ Committes was ए the view that copies 
. .of all acts passed by Parliaméntfother State 

Legislatures and the rules framed there 
. - under should be purchased for the Library. 

. 4 . .. The Committee desired that the Archives 
PR ] Deptt,, Haryana, be requested to  supply 

. . नि . list of the publications on the Haryana's 
- political, econamic, social and cultural con- 

. ditions etc. togetherwith the names of pub- 
lishers from where these could be purchased. 

2. 14th August, 1978 1~ The Committee went round the Library and 
- . . * .2 made the following observations द-- 

(i) that the patliamentary and Haryara 
L . T ही Vidhan Sabha debates should” be 

SO bound; 

i T L - न (i) that thestrength of the staff posted in the 
. ् Library was inadequate and, therefore 

. N the Hon. Speaker be requested to ap- 
roach the (एप, for sanction एव ad- 

-, ' . ditional posts of One Assistant ‘Lib- 
. . - . s ratian, and two Junior Librarians and; 

"
'
"
"
-
W
"
 

-
G
 

A 
e
 

- . 
’
1
 

. न . .~ (iii) that the space provided to the Library 

. was too ipadequate and, therefore, 
. suggested 1— 

7... , एव) that the Library be shified to the 
Members* Lounge; 

. [ " ] 
. ‘ B (b) that the room occupicd by the 

. . . Library be handed over to the 
7 1 7 Legislature party of the Treasury 

-t Banches of its Office, party mects 
- s 1 P ings Lunch and dinner रद, and 

(c) that the room माँ present occupied 
-, : - - by the Janata Legisliturd party on, 

S ; i a Ll the second floor be got vacated 
s and use by the Sectt, for its office,
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3. 2151 Angust, 1873 . 8 --Quotations  received -.irom..various! book- 
sellers were placed before the Committee. 

- नए - - - - The-Committee- Scrutinised the quotations- 
- - - and decided as follows :— u.- G हि 

R 04T 
(i) that English books may be purchased 

- - - - .. ‘on-10% ar more discount wherever and- 
. whenever available; 1 

- - ~=(ii) that Hindi books may be purehased on™ 
.15% or more discopnt wherever .and 

. - -~ £ whenever available; - पा v -4 
’ (0 that Urdu books may be purchased on 

12/q%; or more discount wherever and 
whenever available; 

. - (iv) that Law books may be purchased on 
] 10% or more discount wheraver and 

whenever available, 

- The Committce also selected 33 books for 
- purchase for the Library. 

A
 

4, 7th Scptember, 1978 6 The Committee selected 25 books for pur- 
- ' chase for the Library. 

.. 5. 14hSeptember, 1978 - - 1 The Committee selected for purchase 48 
«न न - Eaglish and Hindi books, The Committes 

. also recommended that the following books 
. . be purchased for the Library. 

.- 1. Jat History in English and Hindi. 

| L2 Ja_wahar Gatha 
A i दे न Y L I o) - बन 

3, *Karza Bill’ got passed by Sir Chhotu 
Ram in his regime, 

.37 4 History of Meos (Kshatti) by Abdul 
Shakur, 

_j__n arll Langua_ge.s.‘ 

z. ) - * The Committez also decideo to undertake 
. a study tour w.e.f. 2nd Nov. 1978 of the 
.. « Tamuil Nadu and Kerala States, 

.
M
W
%
H
 

बन
्द

) 

6. 26thSeptember; 1978 8  The Committee selected 40 English and 
o L Hindi books for purchase for the Library. 

7, "13th October 1978 -~ -8 The Committee selected for purchase 8 
P - . books for the Library. The Committee 

-, also visited the Punjab Vidhan Sabha Lib- 
. rary and held a discussion with the Sccre- 

<. - tary, Punjab Vidhan Sabha. 

8. 20th October 1978 3 The Committee iselected for purchase 20 
- हु . English and Hindi books for the Library. 

The Committee was also apprised of the 
" . steps so far taken by the Secretariat for 
- arraging mectiags with the counterpart 

- - _Co_ned-nmnttm in the. proposed states to be 
visited. 

9. 27th Qetober, 1978, 8 The Committec selected 19 books for pur- 
sellcmse out of those supplicd by local book- 

ers. बन o o= - N ०”. “
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10. _ आते Novermnber, 1978 « 3 o The Committee _held preliminary dis. 
CearNeWw DAy " ह व. LT सजा PrOE 16 16 depattiire o tour.. 

) 1. 6th November, 1978 5 7 पढ़ Comijtice कल tho Secretary Tamil | 
§ (वां Madras) - Nadw Legislatute Assémbly and discussed 

M .with him the working of their Libzary. 

>“} 12. 8th November, 1978 S The Committes teviewsd the disoussion 3 
(at Rameshwaram) " which it had held with tha Secretary Temil 

et e .. + _ + FNadu Legislative Assembly and the Libra. 
: 1 nur e ST T 7 गोली Tamil Nadu University Libi4t9, Madras 
' नी पथ स् ही * L ऊआष 6. 1.78 लड़ to ‘the working ए their Lib{ 

raries. 
पर "पी पाए . - . "t हि T e mm e o 

15 0t Novdtbd 1978 |7 5 पीए Cotuimiteed_hatd disctission with the 
D0 @ TiVaddtumy” » 0 7 Chiairiait afid Members bf  the. Libraiy 

Cotninittct of Kerald Vidhari Sabha. The 
Secretary, Kerala Vidhan Sabha explained 

frami-o ) 0 -, ¢ ¢~ (0. the Committes the working of their 
" - Library, - " 

= ' - = AR - - - 4o N -fl;r 

14. 11th November, 1978 "6 The Comittee_visited the Vivekaninda 
(at Kanya Kumari) -Rioek Membrial Trist-Library and its Book 

-« Depot. “It, recommended 15 books for the 
" Library of Haryana Vidhag Sabha, _ 

15.  15th November, 1978 6 The Committee reviewsd the discussion held 
\ o @NewDelhi).~ _.,. . -+ with the Secretary, सन्त Nadu legislative 

b ol A ASsémbly, Madfas and the Library Com- 
o " BTeT niittée of the Kerala an{.cf_"islalive Assembly, 

' g एप न. हा हे Trivandtn छोड Gthand 10th November 
' . 1978, réspectively. - 

. 18, 20th February, 1979 .6 _ The Commitiee selected for purchase 54 
] : English and Hindi books, out of the cata- 
. ' logue supplied by the Sarswati Book Co. 

B गो दी L R * New Delhic- -~ - = s - 

. 17. 28th March, 1979 6 The Committée seleécted for - purchast वे 
हक ना . books, out ए those supplied by the local 

.y kR AT AT baoksellefs, 
Pn‘. - —l.m____MJ_M_’L_—L‘LW%fl":@’ Ly AT B IN N I SN R VA el PR VT S T8 P P “‘.“ 

रा 7T दा. T - Proceedings ह s 

] की A record of the proceedings of the (एलतापपिएटिट Has 9िला कसी in the 
i Haryana Vidhan 8abha, Secretariate. =~ ; o 

Committee oh Pe_t]"tl'—ohs’ A 

कं The committee consisting of.the following five members was nomi- 
- nated by the Speaker on the 28th August, 1978 for the 4th Session of the 

Fifith Vidhan Sabha (held in August, 1978). 

1. Kanwar Vijai Pal Singh (Deputy Speaker), Ex-officio Chairman. 
2. Shrimati Sushma Swaraj, Memnber: _ - T 
3. Shri Fateh Chand Vij, Member. - - Tt T 

~——-4-- Chaudhri Birender Singh, Member, _ - 
5. Comrade Stianakar वा, Memibet. . 

Kanwal Vijai Pal Singh, Deputy Speaker, was Ex-officio-Chairman 
of the Committee. The Tonmmiitteé did not hold any meeting. 
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erThe.Committee consisting of the following फिट members was nomi- _ 
nated by the Speaker: on the 26th December, 1978 for the 5th Session of 

—the-Fifth - Vidhan-Sabha-(held- in December, 1978, - = - 

{.. 'Kanwar Viaji Pal. Sin'g“h-(D'e'pu'ty Speaker), Ex-officio; Chairman ' 
- 2.. Shrimati Sushma Swaraj, Member. ' 

o हु { gt 

7 3. »Shri Fateh Chand Vij, Member. . £ 

4, " Chaudkri Birender Singh, Member. » 

;" 5.. Comrade Shankar Lal, Member. < SRS ] 

Kanwar Viaji Pal Singh, D'eput’y Speaker, was Ex-officio Chairman ( 

of the Committee. The Committee did not hold any meeting. 

» The Committee consisting of the following five members was nomi- 

nated by the Speaker on 3rd March, 1979 for the 6th Session of the Fifth 

Vidhan Sabha (held in March, 1979). 

Kanwar Vijai Pal Singh (Deputy Speaker), Ex-officio Chairman. 

Chaudhri Har Swarup Bura, Member. , 

'Shri Fateh Chand Vij, Member. ~ T 

Chaudhri Birénder Singh, Member. 

Swami Aditya Vesh, Member. _ 

hl
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हु
 

अं
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हल
 

हु
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" Kanwar Vijai Pal Singh, Deputy Speaker, was Ex-officio Chaitman 

of the Committee. The Committee held one meeting on 21.8.78 to dis- 

cuss matters of common interest with the visiting petition Committee of 
the West Bengal Legislature Assembly. 
T < 1 

; Rules Committee T . 
S 

The following members were nominated to serve on the Rules Commi- 

ttee for the year 1979-80. _ . - . ] ही 
हु 

Col. Rac Ram Singh, Speaker, Ex-officio Chairman. 
Ch. Khurshed Ahmed, Minister for Parliamentary Affairs, Member. 

Ch. Rizaq Ram, Irrigation and Power Minister, Member. 

+ Brig. Ran Singh, Member. -t . - 

Shri Ram Lal Wadhwa, Member. . .2.-~ .7 . il 

Rao Birender Singh, Member. - 
Shri Fateh Chand Vij, Member. . 

Shri Sumer Chand Bhatt, Member.® , - . 

T
N
 

I8
 

Special Invitees - - - - : 
_ . 2 7 b 

1. Xr. Vijay Pal Singh, Deputy Speaker. : - 
2, Ch. Satbir Singh Malik. ' .- 

The Committee id not hold any meeting during the year, T The Committee का not hold any mesting during the year, . .. 

-‘ - 9491—H.V.S —H.GP.; Ch{. .
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